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the erstwhile Cabinet Secretariat 
(Department of Personnel and Ad
ministrative Reforms)—Reservations 
for Scheduled Castes and Scheduled 
Tribes in Services.

13.08 hrs.

DEMANDS FOR GRANTS. 1978-79— 
Contd.

Ministry or Agriculture and 
Irrigation—Contd.

MR. SPEAKER; We will now pro
ceed with further discussion and vot
ing on the Demands for Grants under 
the control of the Ministry of Agricul
ture and Irrigation along with the 
cut motions moved.

Shri Sukhender Singh was no his 
legs. You have already taken five 
minutes.

SHRI SUKHENDRA SINGH (Sat- 
na): No, only one minute.

MR. SPEAKER: The record is there.

ft giNr fa f: wot* *f*r
# fff  V S * ,* ............

SHRI HARI VISHNU KAMATH 
(Hoshangabad): Sir, how much time 
is available for this?

ME. SPEAKER: Forty flVe minutes 
will be available for the debate and 
one hour for the Minister.

SHRI HARI VISHNU KAMATH: 
When will the Home Ministry be 
taken up?

MR. SPEAKER: Immediately there
after.

SHRI HARI BISHNU KAMATH,- I 
have a suggestion in this regard. We 
are all concerned because the Home 
Minuter is reported to be ill. We all 
Pray for his speedy recovery but—

MR. SPEAKER; The Ministry is not
ill: it is the Home Minister....

SHRI HARI VISHNU KAMATH: I 
would like to suggest a* via medic be
cause the Home Minister will not be 
available here to reply to the debate.
I would suggest a via media as had 
happened in the Third Lok Sabha, 
when the Demands were voted in full. 
The debate on the working of the 
Home Ministry may be taken up dur
ing this very session when he comes 
back to the House hale and hearty 
and, in the meantime, we may take 
up Steel and Mines and Energy also.

MR. SPEAKER: No, no.

( a w )  : WWW 
frfa jreft aft- t t  wttt 

*psr sr^r ^  % arr* *r urefra
fa rr wt vtx  3% fa re r  «rr %

w a r sr*w s w  arsr srfcr 5f t  m  i f t  
tfnr w  t t  gfanrr ^  t,
w s  fw n f arft % jRTfr gm i  
f t x  f t  w f o  g fir ir n t  w f in ?
*rfraw r w rf*  wt %qr *rn> s w  v t
f t  ^ T fp r  ^  ^  f t  *Tf |  I

mar sr*ir f t  wrwxx w$r f t  f*r=rTf
«w?rr % fwq »nr* ir 20

T O  f tm f  >fTw*Tmt «pt srarwT f t  
$ w t|  1 *wra?fariifww3f|-3ft% w raw

% STT̂ TT wxm g pp # aft 20 farWTf 
f t  «fhpf<r stst* f t  wr*r 1 

#  ww f t  f t  to tt jp, 
firitarr f t  *rrr $ fwa% f%s*r
sr*w I , wt «r?r
ftp? fw* forwT* jfrsRiwr wnr f t
*rf |  3W *r ^  <fr «nw wr»p- *frarcr | 

ftr fsnft1 ttw w rt w&m 1 1 *? qvrJrw 
n f t  f t  srnt̂ TT f r  * *  m t  
vVw^r ft * 5  ?  ftr wt 20

fwwrf *fnpnq: f  fw? % fwtf *r*w f t  
t o t t  *  wt*r fc 3*  f t  ?€ rff?r 
t v r i r t f r  t f f i r w r f  «w ? r r t f  1
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t *  f t * ]
13.13 h n .

[Shhimati Pabvatm Khishnan in 
th« Choir].

wtw if f%*ni wr t itm  24
STfiniRT I  %f%!T »TW 5T^r VT iflOT %OT 

9.69 | firiN vr o t  f*FW sr^r
% OTT% »pt *rta?T w h *ft *f*t $ : 
*5  w rv r  §nr | fa  p r t  srRff tit a r f

tit ijfa  ^r35r $ i <r
fare sfNhrar % «rowr p f t  fOTnf 
tit irtvrni * t  i

ftwysr tnsnra 11 %
faTT Jfsft ^ % tBT̂?55T
V* TO fa *  VT *t«T ^  I  fa  fT O  
sffihnr fat? nft $ft f^R?TT arro 
«ftr *rfr ot% wT^r * t  ^  **r fa*rr arre 

o t  *» r  v r  *rr«r arrr* ft *f? r x m  i
ftOT%TO^TT*rrTS!TS#«T*«FTg*Rr
^*T^T g :—

‘The economy of Madhya Pradesh 
is primarily dependent on agricul
ture. A  much larger investment was 
required to tap the abundant natu
ral resources in Madhya Pradesh for 
its accelerated development. Lift 
irrigation Corporation has been 
formed in the State to execute large 
and medium size Lift Irrigation 
Projects, which cannot be executed 
by individuals or small group of 
fanners. Apart from serving the 
economic interest of the people, 
these schemes are also welfare ori
ented in nature. A.R.D.C. has al
lowed commercial banks to provide 
loans for such schemes to the Cor
poration at 11 per cent rate of inter
est. The interest rate charged by 
commercial banks from individual 
farmers on A.R.D.C. schemes is also
11 per cent. The ARDC normally 
refinances banks at 7-1/2 per cent 
rate of interest, and the banks, in 
their turn, charge 11 per cent from 
the individual cultivators. In this 
contact, the State Finance Minister 
has urged that the loans to the Lift

Irrigation Corporation should be 
available at only 8 per cent rate of 
interest”

ft f f t r  tit  &  irofar 
* rm  g fa  irfcr % faw titit ft
tit  ^  <rcr «snrftr fa foreT  v f  
fasrT $  O T  <TT i f t  f*RTT %
S*TPT ^  f O T  f t  O T  sr fc r  T T K l f t l

ipn faita arra ft *fVr fMtor v t ’tt
fj f a  *rwr 5r^r ft * f t

45 W  | W  J 31 fatff
ft tittii  f t  1 1 o t  ft sfV wftr 
f t  t  o t %  f t *  VRT f  I O T ft  

?fcr srPpr *rrt 28 tvt *rt, 3536 

*rtar ott^rt 51?, 43 ^ ttt p n  snrrfaar 
8 ^n r wr^ff 

O T O T  2 0  T T t Y  *fV  qj^TW *FT «JO T T »T  
t  1 *  ft *T«farr ftr

OT OTff t  ^  fai#T GTR ?  I srfcr t it 
^rt 5 ® srraw p ^gprcn- « ft  

|  T T  T^V ^  »S¥*r tit w rft If
V F * r  aft v d w  tit  ^ fW n r  ^  grr*ft-

flNnr ^  T f r  1 1
o t  st* ott% if ^  vrwi fa*r|TT 
f t  *rf ^ % «ttw «pm 1

tt^ct ^  sfop* tit  |
o t  fasFff «Pt rr% % fsrcr 
f O T  tffy ll, OTf^H? O T  tit tit
®PTPTT SFT*ft |

art ̂  mw w\t ft <pwt 
ott^t v^irr 1 yftr fwnr t̂ ap ar̂ r ^fT 
f^nrnr ^ *r\r n«tnhr fswr*T f, 

flTPTTV I  fOT% VRW ¥t?ft%WT 
1 ft 'mprr *r?ft 

<tt fanfN- s*rrr W  1 »f ^ ir w  ?»Tr %
f O T  JTVTT %■ W frJW TT
Ir «rm f  ot? v m -
i r O T ^ r f t i f e v T O T l r  ^ n r 1 

OT «fft tt’PT wr
1 1 irpr% fk x m  ft ^  tit, t f  tit  f f c
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1 1  fipfa? Sfaww w
v r vnr wx *fc f  j #  n r  tar % fw?
fPW T I f f f  I f f  *Tt*WFT «PT I
wpt ^ptvt ^ n fw  »r£t v r  T|f f  i %tt 
ftrftrc 1 1 V  <rc*t q ffffw r srr*srar fc R  
w m  **rwr t t  to t  srw, srcvr v i f fe ’ 
fimr 3Tit v k  # s r f t t  v t  f*T 
%  fat? j h t p t  i

f « %  ir̂ nrarr srfa fron r % ff*r  
v ^ r a n r  %■ fw j; * O f T  srffcif r̂crtr «ft 
nrfinr % <7? | * t fa  *t$t Ir
UT$ <JT3T *T«W V t f  tf'ifl'Wl
f t  x® $ 1 v t t  vBPft ^rnr i r t r  
Kfk v n r e m i T  f t  wt flniw i lf v t  v * € t  
^ r *r  <rr% ^  y w r w t v r  w ft^ r
f t  * T T  I

t o  <tt **tft f t *  %
^TR'JT *$?T ST̂ Sft ’t f ^  ^f+*i JTFT* 
3 ft 1 1 2  5T 0 [ 5 0  W t? 5 T  * T  1TPT ^  
% f*r<r x *r  I  * f  *far v*r $ < 
wrvn wt f a r %  w  *?t $$ * f t  ffciftr 
*T?% «Ft *f t  f t  anfcft i ft w p r  w  ^ttt^t
f t r i s t  %  t r r e  far%*rr i « r r 7  f a f l r r t  ■Ft

»i?% mr srgt ^  firm * qft www i 
^  i ?rr«r f t  «$* v n ffa F r  % *ftsr*ft 
*t sft ’T?wr <nrr $ * t  $ * f  *r *  T fr fc I 
t s r r f ^ ^ r c f a m s R P F t g r n r  wrnt 
%(tx *r^r *ft ?pf* ^mr t ’sr ®ft oft *wr 
«r?wr w r* * r m  $ s w t  t w *  % fin *
V-9& sircwr i

SHRI JYOTIRMOY BOSU (Dia
mond Barbour): The Indian Council 
tor Agricultural Research which has 
a very important role to play in the 
country’s affairs has unfortunately got 
Into a serious controversy in the coun
try. There have been several suicides 
some of which out of frustration and 
maltreatment

The Government have been pouring 
enormous amount of money Into the 
ICAR. If X am right, this year's bud
get has provided about Rs. SI crores 
and so far about Rs. 900 crores have 
been pumped into this institution.

After the suicide for Dr. Vinod Shah 
there were various debates in Parlia
ment and the government were forc
ed to appoint a commission headed by 
a former Chief Justice of India, Jus
tice Gajendragadkar. In his report he* 
has stated clearly:

“Our visits to the campus of the 
IARI and some of the Centres have 
created an impression in our mind 
that everything is not well on the 
campus of the IARI and the Centres 
which we visited. At the IARI, 
some of us met cross-sections of 
scientists, junior, mid-senior and 
senior, and we found to our regret 
that, m the mind of most of them, 
there was a sense of disappointment, 
dis-satisfaction, frustration and even 
fear. Some of them in fact told us 
that they would prefer to avoid 
sending answers to the Question
naire supplied to them, because they 
were afraid that, if the answers 
which they gave came to the know
ledge of the higher authorities, they 
might be victimised.”

The Director-General has made cer
tain claims about which the said re
port observes on the lysine contents 
and also the yield of Bajra per hec
tare as follows:

“The analysis of protein and ly
sine contents were made in the ge
netics laboratory of IARI by Dr. 
Austin. After the claim was made 
that the lysine content of Sharbati 
Sonora is higher than that of So
nora-64, various laboratories in the 
world repeated this analysis. The 
C.Y.M.M.A.T. in Mexico, which is 
the International Maize and 
Wheat Improvement Centre, grew 
this wheat; in Mexico and found that 
it did not have higher lysine con
tent as compared to Sonora-64 This 
fact was brought to the notice o f



311 D .G ^ M in . o f APRIL 25, 1978 Agr. & Irrgn. 31a

(Shri Jyotirmoy Bosu]

the agricultural scientists at the All 
India Wheat Workshop held at In
dore in August 1969. It was then 
resolved in this meeting that the 
lysine content should be verified in 
the National Institute of Nutrition, 
Hyderabad, and Nutrition Research 
laboratory, Mysore......

It is very surprising and indeed 
regretable that no wheat of this 
variety was sent during the past 
three years to these laboratories for 
analysis.”

The central government should take 
In its own hands the entire ICAR. 
When the entire money is coming from 
the Consolidated Fund of India, there 
is no reason why it should be left to 
the Society. It is neither fish nor 
flesh

The Director General is holding the 
job of a Secretary DARE and on the 
other hand he is the Chairman, Gov. 
-erning Body.

In the month of August, 1977, Shri 
Ugar Sen, Member of this House and 
other over 60 M.Ps. wrote a petition 
to the Agriculture Minister request
ing him to get scientific evaluation 
done on the work done by ICAR 
Other demands 1 do not want to re
peat here.

All these things have created a se
rious suspicion in the minds of people 
which you will notice from the ‘LET
TERS TO THE EDITOR’ that are 
coming out every-day in the news
papers.

The present Director General made 
a tall claim in 1972 that the mean yield 
of Bajara obtained in the All India 
Coordinated Trials in 1970-71 was 
about 87 quintals. It Is alleged that 
this has no basis at all. This requires 
a probe also.

One thing which needs immediate 
Government's attention is that the pre
sent Director General Is holding nu
merous positions as the Principal 
Executive as well as the Principal

Controlling Authority in the IC?AR 
and the Government. On the one 
hand he is the Director General and 
on the other hand he is the Chairman 
of the Governing Body. He is also 
the Chairman of the Standing Fin
ance Committee. He is the Secretary 
of the Department of Agriculture, Re
search and Education. He is also Di
rector General. He is Chairman of 
eight Regional Committees. He con
stitutes scientific panels and also 
Norms and Accreditation Commis
sion. It is all about eight positions. I  
do not mind if the Government gives 
the Director-General an honorary 
position of a Secretary, but certainly 
when he is the Principal Executive of 
the ICAR, he cannot remain Chairman 
of the Governing body and also he 
cannot be th* Chairman of the Stand
ing Finance Committee.

MR. CHAIRMAN: I think you have 
made your point, Mr. Bosu.

SHRI JYOTIRMOY BOSU: I would 
only say that it is fn the hands of 
the Government. For the others, I 
know, the Constitution needs to be 
amended. Certainly we shall move in 
the matter. But he should not be al
lowed to continue as Secretary, DARE. 
With left hand he makes a proposal 
and with right hand he approve it. 
This is something which I have never 
seen in my long career in politics, 
which may be made note of.

SHRI V. DHANDAYUTHAPANI 
(Vellore): First of all, I congratulate 
the Agriculture Minister for getting 
40 per cent of the funds for the Mia- 
istry of Agriculture. Since the Gov
ernment of India allotted 40 per cent 
of funds to Agriculture, the beneficia
ries are only the big landlords. But 
the small farmers are still suffering 
fer want of fertilizers and they are 
not getting proper price for their pro* 
duce. We have attained self suffici
ency in food production, but poverty 
still prevails in most parts of our 
country. The distribution system must 
be regularised.
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Bach and every State haa got it* 
own problems. The agriculturist must 
get adequate price far the produce. 
Uniform price policy must be made 
se as to redress the grievances tit the 
agriculturists.

So far as sugarcane is concerned, 
the farmers in U.P., Bihar and Maha
rashtra are getting Rs. ISO per ton, 
whereas in Tamilnadu and other 
southern States they are getting only 
Rs. 125 per ton. I request the Union 
Government to have a uniform price 
poucy for sugarcane, because the 
farmers of Tamilnadu are not getting 
adequate price for sugar cane. They 
are forced to go in for jaggery. Even 
the price of jaggery is also low. The 
Central Government allowed 5,000 
tonnes of jaggery to be exported to 
other countries. But the other coun
tries are not prepared to import it. 
The reasons are not known to us. 
Originally jaggery was exported to 
Ceylon, Malaysia, Singapore and some 
other countries. But now they have 
stopped. The reasons are not known 
to us. I request the Union Govern
ment to have a dialogue with those 
countries and have a trade pact with 
those countries to export jaggery.

Another point that I would like to 
suggest is about the small farmers’ 
debt relief. Even m Tamil Nadu the 
agriculturists are having some de
monstrations. There are various de
mands. One of their demands is debt 
relief for the small farmers. The 
Central Government should come for
ward for assisting the State Govern
ment through the Reserve Bank of 
India. They should write off small 
amounts by way of debt relief to the 
smair farmers. I don’t ask for a big 
amount to be written off. This can 
be a small amount like Rs. 2,000 or 
Rs. 4,000 or Rs. 5,000.

Regarding sugarcane prices, if there 
is uniform policy for the whole of 
India the farmers will be benefited. 
At present the farmers in South India 
are not getting adequate price for the 
sugarcane. This should be looked into.

Anothr problem is fisheries. Of 
course every State has got its own 
problems. The Katamaran and me- 
chanised-boats people ere quarrelling 
with each other. This is also a prob
lem for the State Government. A  
uniform policy in regard to flshermta 
should be adopted. Adequate protec
tion should be given to the fishermen 
community. I request the Central 
Government to assist the State Gov
ernment in regard to all these mat
ters. I request them immediately to> 
convene a conference of the Agricul
ture Ministers of all the State Gov
ernments and also Finance Ministers 
to solve all these farmers’ problems. 
Thank you very much.

SHRI TARUN GOGOI (Jorhat): I 
must congratulate the hon. Agricul
ture Minister for the record produc
tion of foodgrains. When he took over 
he was lucky that the overall situa
tion of foodgrains in the country Was 
comfortable,

I  am happy that the new Govern
ment is giving emphasis on the im
provement of the rural sector and 
pumping in a little more of resources 
in the rural sector to improve the 
conditions of the poorer sections of the 
people and to increase the employment 
opportunities. But merely giving em
phasis to pumping in a little more 
money will not serve the purpose, un
less it is accompanied by concrete 
measures, ensuring that the benefits go 
to the poorer sections of people and 
the small farmers. It has been our 
experience all along that the benefits 
which are intended for the poorer 
cultivators are only going to the rich 
farmers. These are being taken ad
vantage of by a handful of rich far
mers; they may be about 10 or 15 
persons in a rural area. The Agricul
tural Policy being followed by the 
new Government raises apprehension 
in our mind that, in the way they are 
functioning, the benefits will go to 
the rich farmers and not to the poorer 
sections and thereby widening the gap 
between the rich and the poor. The 
rich are becoming richer and the poor 
are becoming poorer.
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It is a fact that agriculture has made 
some progress but it is not the far* 
rners who get the benefit. It is the 
traders who get the benefit. The con
sumer also does not get the benefit. 
The consumer does not get the food
stuffs at reasonable prices. The price 
of foodstuffs should be fixed in such 
a way that the producer will get re
munerative price, the traders will get 
due profit and the consumer will get 
them at reasonable price.

I would not like to take much time 
of the House. But, I would only draw 
the attention to the acute problems 
being faced by the North-Eastern re
gions of the country which consist of 
Assam, Nagaland, Meghalaya, Mizo
ram, Arunachal Pradesh and Tripura.

Madam, Chairman, these areas are 
rich in natural resources such as for
ests, minerals and other resources. In 
spite of that, these areas continue to 
be backward in all respect. That is 
because of the policy of apathy and 
neglect followed by the Central Gov
ernment in these areas all these years. 
The new Government, of course, made 
a lot of promises. Whenever the mi
nister visits that part of the region, 
he used to say that these areas would 
receive the top priority. But, I find 
that there is no change in the attitude 
on the part of this new Government. 
I  say the present Government is less 
sympathetic as compared to the pre
vious Government.

About 90 per cent of the people live 
in the rural areas and more than 75 
per cent of them depend on agricul
ture. Agricultural sector is lagging 
behind. This is a clear indication of 
the poor state of health in the eco
nomy of this region. This is the area 
consisting of hill areas, forest areas, 
rivers and plains. The soil is there
fore fertile; rainfall is very high. In 
spite of that, I  do not know why agri
culture development is lagging be
hind? Climate also is good for growing 
fruits like pineapple, papaya, oranges 
etc. This climate is suitable for 
»n intensive cultivation of these fruits.

Ip spite of it, there has not be«n much 
progress in this region. Same is the 
case with regard to animal husbandry. 
There is a considerable number of 
cattle for development of animal hus
bandry. The quality is far below tfee 
standard.

I would now like to draw the at* 
tention to one of the most important 
problems that is being faced by my 
state, Assam. The people are facing • 
lot of miseries, hardships and suffer
ings. Every year flood has become an 
annual feature in this region. In 1950 
there was a great earthquake after 
which the whole topography of it was 
changed. Since then, flood has be
come an annual feature every year 
not once but twice, thrice and even 
four times. As a result, lakhs and 
lakhs of acres of land have been sub
merged every year and lakhs and 
lakhs worth of standing crops are des
troyed Cattle population are also 
washed away in floods every year. 
There is a huge loss also. The loss 
has been estimated at more than 10 
crores of rupees every year. It is 
not that no measure has been taken. 
I say that a certain measure has been 
taken. For example dams and em
bankment for hundreds of miles have 
been constructed. Whatever measures 
are taken they are only temporary 
measures. It has not been possible to 
find a permanent solution. This is a 
colossal problem. It is not possible 
for the poor state like Assam with its 
limited resources to tackle that. Brah
maputra Flood Control Board was set 
up in 1970 and that drew up master 
plans. Bs 100 crores are for the short
term temporary measure and Rs. 400 
crores are for permanent long-term 
measure. Financial constraint always 
stood in the way of the Centre to 
solve this. The State’s finance is limi
ted. So, we have been impressing 
upon the Centre to see that this should 
be taken as a national problem and 
topmost priority should be given by 
the Centre. And the Centre should 
take full responsibility to control the 
river Brahmaputra from the floods. It 
has not been possible for the poor 
State to do that. Previous Govern.
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ment'accepted iKat In prindple and
they drafted a BUI tor the purpose. 
But, that Bill was withdrawn. In 
1975 they notified about the introduc
tion of such a Bill but they with
drew it. We have been impressing 
upon the new Government to take up 
-the full responsibility and the Centre 
should treat this as a national prob
lem and this must be given topmost 
priority.

I  am hapy to hear that another pro
posal is going to be finalised for the 
construction of two dams—one at Su- 
bansari and the other at Dehang—the 
construction of canal of 200 miles in 
length thereby linking the Brahma- 
pu+ra with the Ganga which will help 
to control the floods in Assam as well 
as in Bangladesh. In all these mat
ters, I hope the Government can lake 
the assistance from the foreign sour
ces because last time the U.S.A. and 
U.K.—President Carter and Prime 
Minister Callaghan—had expressed 
their desire to help in the eastern re
gion. There is also involvement of the 
United Nations in Mekong river. I 
would request the Government not to 
spare any pains in finalising the pro
posals. I hope at least this time we 
will not hear the same old story that 
the financial constraints or limited re
sources stand in the way of finalising 
the proposal.

Sir, lastly I would like to draw the 
attention of the hon’ble Minister to 
irrigation facilities available in my 
State of Assam. My State is lagging 
far behind in the matter of irrigation 
facilities. Although Assam is endow
ed with lot of ground-water resources 
and there is great scope to irrigating
4.5 lakh hectares through ground
water faculties yet only 8,000 hectares 
of land are being irrigated by means 
of ground-water. I hope Government 
will give top-most priority for im
provement of ground-water irrigation 
facilities in my State. It is the duty 
of the Government to tee that every 
part of the country develops so that 
fee country as a whole progresses.

w rt m m  m m

#  fwfar tforr g » i f f  w* fcr % 
if, wfwjitar

fa r $ fcwr
sW t 11 *  s*nrcrr g fa  f fa

f*PTPT
*PT IT? ?T«fr5fT | fa  TORT f t  $ I 
SvTRT #  aft fFT VPT ^
vfarfV 1  $ nwfrr $ fa  f®  
fafa m  fatrr | 3*ft m  ^

f i

f  *i^rr f  fa  msf faw tf 
rn frr m v  fa -w

$ *  ift f t  I

% 5(Tf5rf̂ T ift
ift f t  I W  »ft

i t f t  i 1960 it *r»ft faim  
*w*ff arrcr vr ’rwr *>t  
ftfln mi «n i is  * *  $t% 3fr ^  $ 
%f*R faff ar(t% % m*rr

^srr «rr, ^  $m  i
TTffrsrT |  f a  f a ? r f r  s n f ta  f a « R * f t  
’arrf^ tft ?r# fV*tft i vrfoqr #*rra?rr 
f  fa  srHffa frcvrrf v t feq *nr 
fa  tftfinr % «n^r * t  t  srcft % **tt 

*rt? afr tt*rtft xfr $, 

* t ir 4 w * t s «^ $ 3 f3 * r t r m  w f *  
* t  * r « f t  ?t f r o r m  * n r  ? r ifa  aft vtfkifar 

,?^Ft vftsr frm «r% i

wt *nr^r f  imr
1 5 5 *  w  fsr«Rft 1 1  9
i f r  1 1 3ppi?t «^ t t o t

I » W  v tr  *rt«GU «pt wrnr ^  
«rrf^ 1 mfc f  art arfa
f a m  «nW % vtfw  vrn >pt  ̂| vw ft 

f im ft | *(k  * *  <n#rr



319 D,G,-Min, of APRIL 25, 1978 Agr, & Irrgn,

Q)fi~ NfiTf;f ,lfiT i~T {HifT f:~ ~1<tm,
cl<f,+f~ f",'~'it ~HRf~ ~, ~i~ fqG"~
iif; ~)lr ~~ ;;r:~n~~q:;r~r ~ ."(~

~ I ~~ 3lG'~f~rfT CiI'fT~1ir'lfT ~
~~-lt', ~ ~T c1ifi+ffI'G .~~ ifiT '1T,. ,

rrRT)fiRnr ~f~-lf, rf~r aT ti'~J\:T~ ~e:
it ~ cGiT~ifr I

~T 6'~ iJ rf4~T :.if~ fcrcn~-~mT

~ ~~ 9'm ~ I \3"~T '1T ~~T<;: ~r
~~ CfiV'fr ~ I ~T~ ;JfT \3"~T ~

Gf<:<r~~ ~T f'iJ';;ifiT "tiTli :qT~ ~r.rriff
"3"~-em rmr;; ~ ~r ~T ~r ~? Gfl'VT-

~rif~ <ri'a", ~<i1~~ ~w ortu CfiT
<fiT~ ~r~m~ ~);:rr :;=n,%-lt I

'il1lfil ~~ \ji~ fCf?!a ortu 'fiT

~of ~T "!~ ~ I 72 ~~'T~ tz'fi~ 'iJ'iTTrrCfiT

cT'fiiT~ ~~ it G'r.,r fli~'1T ~ I ~~ 6 6
'f><:~ <i~''Z'fiT ~m ~I ~1f<rl'iJ';:n \ii~~r

~ 'iJ'~T m~'~~1~ mil Gfl~T ~, ~~r
mCi \ii~T B'frwa- 'fiTf'iJ'i:fI

~T cn~~'<r~ f'fli~ ~ 'f>'(li ~'~

'1T Cfi"{~T<i~'<i1~ ~lm .~ I if.!" (1,'Ii

~ fulfT ~T, <m aT 0f1~ ~TCfiil~ Cfillf

if ~T~' :qr~ f\1;arfT ql:fT ~ 'f>i, ~fcr;:f

l't·U W1l'f ~ fCfi f:jj;;;~ ~l" ~1!T if ~"{1~

orta- Cf IDm<r ~ \IfT f~c;e: ~ <fiT~1T1'iF

"!* ~, ~T 'liRT nwT 'fiT ~~6mT
aru f'f<fiT~T 'iJ'ri:f mf'fi \3"i'fit :j111~r qT<ff

'iJ'l1T~T ~~ I f\If~ ~ f~:qT~ if Wcrerr

~T I mq ;;;rm<rT 'fiT 'f>T~T fl1'{r 'fiT UCfl:5

\ij'ifR it mf~ f:jm~ Cf~ U1fi:5 ;;"ifTrf ~1
\3"G";'iT~~T ~'f>aT ~, ~T"{Q;CfiG.+1 ;JfT~'I<ff

mm ~ ~ Cfif\3"~if <iCfirCfC~T ~'RfT ~ I

c:T'fiif~ f\1\'~ if 750 ~U~ mm<r ~

;JfTf~R: ~ 'l1~ "!~ ~, l1't:<:f5f~1!T~'h\3"n"{

5f~1!T it q:\jjf"{Tit~ CfT~r<r ~, \3"'fCfiTCfiI~r

fli~T f<fCfiT~T;;n~ mfCfi ;;<rTG'TG'I'ff ~

m ~ * ~'h em: q"f'fT f~~ ~ Cfilil'

~T ~~ I

32,), 321 D,G,-Min, Of VAIS

[~T ~ .;fr 'fTurf17T ;;flr<li]

~ ~.~ ~ f'fi 'Cf€?:~Ttt~TCf>T ~Itz

m~~ :;rr~ ~ f'fi ~. if~' I ~r~
'1.~''fiT ;£\ij1U fl1'<mT ~ ~w~ -'1'T
~ ~T .~ I ~ \iimfT 'Cfi'T~T G'?CfT'~1
~~ ~ 1!fi(~liTmrf_~T;;r·~~ \ij~T ~ 1

~T ~ ~T ~ ~1:,1
~li ~ ~ fep'. fCfiij'R ~ .~R;~~ J1sr
~m.~I J!~~ ~ ~T ~e1T~r 'fi~~m~I ~~m~;-cnm~ ~.~T
~ ~ ~ 'll~T~T ~ \ifT ~'<r ~
Cfi~ ~, G'~qr;;; 'fi~ ~ ~h .~~CfiT%~"r
~ ~mr~fcti ;JfT :I;R'C9T ~m ~T ~ \3",~

~T f'RWl' mr:o ~T \ijia- ~, \ij'••m
~ ~T \ij'rnT'~ I if 'tfr~m~ fcti f'1cW;1
f~(( \iir~ fcti ~ if :qf!:l'fi~1<rur :{ln~~T

~~ ~ ~h~~~m 'fiT mif Gfi'.B it

G"~m· rf ~mI .~"{ ittif f'fim<>\ij"rtz aT

:q~T CfiT;JfT l1'~~T ~ ~ Gf~;;;:l;RY5f

a~ iJ ~~. ~T ~'1fiQr ~ I

f~ <r~';n~ :l;RY5T~n:~~ ~T~
\ij'~T ~ ~);:rT 'i'flfWf I If!>tj' m if
'l'i ~m fCfT~ ~T %fiT ~ ~1firf \3"rfq~

~~ ~r ~T •..~r ~ I' U'iJ"EfTe:ortu <rl'iJ'rfr

~ I ~;-'fiT f<fl'~ g'Z ~ <rUf ~T "!~ ~ I

~'f>'1 ;nrCfiT i'fiT11~ ~r ~T •..~ ~ I

~B'Cfir 'fi'Tl1' 'iJ'~T ~ ~f;:;i "'l11%:i:f ~T~
;;fT G"~ f<fcrf~' f~'-lfT 'l"li"T m f<li e:~
f~T, ~f~'r, f'l1u6', rcnf~~ ~rf f\ij'~T

'fiT f'Rf'iT ql'fT ~<fr ~ ;nrT ~ ~1m~
'3''fCfiT~'r'fT f~tir ~'rtz I e:TCf,~ f'iJ~ 'fiT

CfiTCf~~'r ~T ~ I Cfi"{TorY5: €?:\iJ'T~tzEf>9

~Trr it G'RT ~ 'f>Tm~ i'mn f'f><fT

~ I CfllT CfiTc:fu<"r <r~T~ ? Cfi€fr\Ifmr ~

f'fi ~~~ f<f'fiT~~ if ;;~I~-T'fifo<fr~ ~~T~
18 'R:~ <iCilfT ;;<rT~ ~ ~MI

~ im:T <flU aT ~Ci"{ OR ~r ~'1fiQT~ I

~T aT it~r Gfm ~ ~ fCfie:T~ f~

'fiT U\ij'EfTc: orta- iJ 9;u G'1'fT ~ I

~cp.; W f.ruT11 iJ f'fi ~ 6' ~"11~

Cf<fT'fir ~~&lQ]' ~T <rgcr ~T~;

~Tq' ~lf f'!i' "I'i0f 'fiTq)T 'fie: 'i'f
'"if 'tfT~T ~ f'fi ~<f~ lJ;'U ~~~

:q~i:f I \1(~ cr;; Cf>C"!~ ~ ~r~
C!W ~T1fi ~T;;T 'tfTf~, ~T~\IfT ~

~)lr 'fffif <fiTr:r~ <fiT'fi~ ~ ,

G'll6' fi:r~<fr :q~lT, 'Fr"l'f'fi wr~ "I''Ii'l

~ aT ~m ~r ~T ~'fiaT ~ I \If)
<rlnr \ij'~R ~, 'fi{ \ij'~. itiJ ~R i
~T <rl<tr ~ ~T<::f'f>trf<fT<fiT\3";;t(~ i

~,~1fi;:'f ~T tj'~ ;;~r fui:f ifi:f I

f<fm ~ fen \3"i'fi) ~'[ ~i:f \ijllf

;;~r ~;;;r f'fi ~ ~ ~R it G'T '

~1fi;:'f f'iJ'l;j ~'ifR rn: f~ ~aT 'fi~
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*SHRI GANANATH PRADHAN'
(Sarnbalpur ) : Madam Chairman, I am
grateful to you for having given me an
opportunity to say a few words on the
Demands for Grants of the Ministry
of Agriculture and Irrigation.

While I extend my whole-hearted
support to the Demands of the·
Ministry, I would like to commend
the efforts of the Ministry in com-
pletely ending the irr_port of food-
grains and in achieving not only self-·

*The original speech was delivered in Oriya,
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[Shri Gananath Pradhan] . 
sufficiency but also surplus in food- 
grains. X am sure that the entire 
House will be with nut in compli
menting the Government in achiev
ing this laudable objective.

Here, I  would like to refer to one 
important point. We have got so 
much potential lor increasing our 
irrigation that the entire land of the 
country can be brought under cultiva
tion. If we have a proper water 
policy, a day may come that our 
country will be able to supply food- 
grains to all the nations of the world.
I suggest that we should so develop 
our irrigation potentiality that the 
entire cultivable area of the country 
can be brought under irrigation with
in a period of five years. The hon. 
Minister may point out the constraints 
on our resources But it may be 
borne in mind that all these cons
traints on resources can be eliminat
ed if we produce more foodgrains 
after providing irrigation facilities to 
the maximum.

X would also like to refer to the 
lack of coordination between the 
Central Government and the State 
Governments in the matter of im
plementing agricultural policies. 
This is being exploited by undesira
ble middlemen to their personal ag
grandisement. The fanners are 
denied their remunerative price for 
their produce. There should be 
concerted efforts between the Centre 
and the States to help the farmers 
in getting fair price for their com
modities. The middle-ir.en in food
grains trade must be completely 
eliminated.

The population should not pose 
any problem in our country We 
should create a land army who will 
be directed to improve the irrigation 
and water facilities in the rural areas. 
Their goal shou’d be composite rural 
development. The Janata Govern
ment is committed to the rural 
development. The people of the 
country should be properly utilised
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for the purpose of augmenting eur 
agricultural yield. Hie Central Gov
ernment should formulate a scheme 
for the purpose of creating a land 
army for this purpose.

Coming to the question of science 
and technology and their application 
in agriculture, I should say that 
Indian agriculture is still in the 
bullock-cart age. The fruits of 
scientific discoveries and technologi
cal development have not reached 
the agriculturists. All the scientific 
growth has been -confined to urban 
elites. The Government have not 
unfortunately made serious attempts 
in taking science and technology to 
the field level with the result that 
agriculture is still in the primitive 
stage The rural youth must be 
trained in the use of modem agricul
tural implements and scientific dis
coveries. The farmers must be train
ed at the field level in their use. 
Then only the agriculture can be re
deemed from its redundancy.

The agricultural labour is not get
ting even minimum wages. Similar
ly, the small farmers also are not gett
ing fair price for their products. 
There is widespread discontent and 
dissatisfaction among the agricultural 
labour in the country. The Govern
ment, both at the Centre and State 
level, should ensure that the agricul
tural labour gets statutory basic mini
mum wage, without which there is no 
posibility of our agriculture picking 
up. Similarly, the small farmers are 
not getting fertilisers adequately at 
reasonable prices. In Orissa, the banks 
and cooperative societies are not 
extending credit facilities to the small 
farmers, which hamper their agricul
tural activities. You can appreciate 
the handicap of the small farmers on 
account of shortage and scarcity of 
inputs for agriculture. I request 
that the Central Government should 
look into the problems of small far
mers throughout the country. Their 
basic requirements like water, ferti
lisers, pesticides, credits etc., must 
be made available without the least 
delay and then only there is hope tot 
agriculture in our country.
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With <Qu«e words Z conclude my
speech.

MR CHAIRMAN: I think you have 
made your point. I am calling the 
aext speaker. Prof. Shibban Lai 
SakMna. Prof. Saksena, I would like 
to tell you that there is just five 
minutes before the Minister will be 
called. I would request you to con
clude in five minutes.

PROF. SHIBBAN LAL SAKSENA 
(Maharajganj): Madam, please give 
me at least ten minutes.

MR. CHAIRMAN: Please conclude 
in five minutes.

PROF. SHIBBAN LAL SAKSENA: 
Madam, Chairman, in keeping with 
the priorities in our election mani
festo in favour of Agriculture and 
Rural Development, the Plan Outlay 
for Agriculture has been increased by 
Rs. 490 crores to Rs. 1754 crorse for
1978-79. I would like to give com
parative Plan Outlays of some of the 
major Heads of Development. The 
Plan outlay for agriculture has been 
increased from Rs. 455.68 crores to 
700.74 crores, minor irrigation from 
Rs. 206.11 crores to Rs. 234.99 crores; 
Animal Husbandry and Dairying from 
Rs. 117.72 crores to Rs. 126.53 crores 
and Cooperation from Rs. 99.29 crores 

Jo Rs. 114.70 crores. Thus, there has 
Jseen an increase in all important 
Tieads.

Food stocks, we have in plenty. 
In 1975-76 the stocks were 189 
million tons and now they are 171 
million tons. Irrigation ha8 progres
sed rapidly from 9.7 million hectares 
in 1951 at the beginning of the First 
Five Year Plan to 14.9 million 
hectares now. Minor irrigation has 
risen very rapidly from 22.6 million 
hectares in 1951 to 52.2 million 
hectares now.

X have given notice of 22 cut 
motions. My first cut motion is 
about the failure to nationalise the 
sugar industry. There are about 250 
vacuum pan sugar factories in the

whole country today. Repeated 
promises have been made by the 
Government to nationalise it, but 
this has still not been done. The 
sugar industry is served by hundreds 
of millions of sugar cane growers, 
mostly small, and their fate is bound 
up with the fate ° f  the industry. X 
hope lhat the sugar industry will 
be nationalised immediately. If it 
is nationalised, all the uneconomic 
and sick sugar factories will become 
healthy units. To ercct a new 
modern sugar factory will cost about 
Rs. 7 crores, but these old sugar 
factories can be renovated at a much 
lesser cost. Their size has also to 
be increased. The nationalised sugar 
industry can plan cultivation of sugar 
cane and crush early ripening varie
ties in the beginning and late ripen
ing varieties at the end. It can thus 
increase the duration of the sugar 
crushing season.

The labour wage for the sugar 
industry will also rise and will become 
comparable to that in other organised 
industries. The minimum wage of 
sugar workers today is less than 
Rs. 300 per month for about six 
months in a year. Jn other organis
ed industries like steel, the minimum 
wage is Rs. 430 per month, in textile 
industry it is Rs. 420 per month, in 
jute industry it is Rs. 400 per month, 
in cement industry also it is Rs. 400 
per month and so on. It is most 
important to bring the minimum 
sugar wage on a par with that prevail
ing in other industries.

My second cut-molion reads as 
follows:

“Failure to develop the Khand- 
sari and gur industry properlv 
which consume thr larfipst amount 
of sugarcane but which is taxed 
out of all proportion to its capa
city.”

This year there is a bumper crop of 
sugar cane. In the last meeting of 
the Sugar Cane Development Council, 
held on 6th February, 1978, it was 
pointed out that this bumper sugar-
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cane crop cannot be crushed by sugar 
factories even if they work till fhe 
month of June, 1978. It can only be 
consumed if Rhandsari and gur 
manufacturers are encouraged tp 
crush it and for this, I had suggested 
removal of all taxes on gur and 
Khandsari. I hope that these taxes 
will be removed and this problem 
will be solved.

My next cut motion reads as fol
lows:

“Bifurcation of the original 
Single council into Indian Council 
for Development of Sugar and 
Indian Council for Development of 
Sugarcane is unscientific and harm
ful.”

If the Sugar Council had not been 
bifurcated, we could have discussed 
the whole situation and there would 
have been no difficulty about getting 
the entire bumper crop crushed this 
summer.

The next cut motion is, failure to 
issue orders that no sugar factory 
will be allowed to close in this crush
ing season until it has crushed all 
sugarcane in its zone and has paid 
for it thg minimum cane price fixed 
by Government. This must be done.

My next cut motion is, failure to 
set up Coimbatore type sugarcane 
seed breeding stations on a really 
grand scale at Gorakhpur and Meerut. 
There are about 50 sugar factories 
around Gorakhpur and 35 sugar 
factories around Meerut. So, this 
must be done.

My next cut motion is, failure to 
provide adequate funds to ICAR for 
Agricultural Research and to carry 
out comprehensive research projects 
for development of agriculture. I 
hope adequate funds will be provid
ed to ICAR.

My next cut motion is, failure to in
crease the average yield of wheat 
and rice all over the country to at

least 5 tonnes pear acre as is the case 
in Japan and other advanced coun
tries by evolving improved varieties 
of seeds and their wide circulation. 
I  hope it will be done. If this is 
done, our production of these crop* 
will increase nearly twenty-told.

My next cut motion is, failure to 
substitute short staple cotton crop 
by long staple Egyption cotton crop 
all over (the country. This is alsa 
very important and I hope it will be* 
done.

My next cut motion is, failure to 
translate the results of agricultural 
research to fields of cultivators. 
This is very important and I hope 
immediate steps will be taken to- 
ensure this.

My next cut motion is, failure in 
exploitation of fisheries m the rivers 
of the country and along the sea 
coast which can yield plenty of fish. 
This is very important and I hope 
immediate attention will be paid 
to it.

One of the most important needs 
of our agriculture are good cattle 
There is complete lack of any com
prehensive plan to replace the pre
sent breed of interior cattle by 
Haryana cattle breeds and other im
proved breeds from all over the world 
by castration of inferior bulls and 
provision of Haryana and other 
•superior bull in large numbers.

My next cut motion is, failure to 
draw up any comprehensive plan for 
supply of fresh milk to every child, 
women and man in India and to im
plement it. I do not take coffee or 
tea. I  take only milk. But milk has 
become very scarce.

My next cut motion is, failure of 
any comprehensive plan for provision 
of adequate fodder for cattle by large 
scale cultivation of suitable grass for 
fodder and setting apart of sufficient 
grazing areas in every village and 
in forests. Such a comrehenaive plan 
must be drawn up and implemented.



Jf this is dflOtt, we will not *11 our 
cattle for slaughter, The slaughter 
of milk cattle must be stopped by 
law all over the country.

There is no plan yet to make the 
Forest Research Institute in Dehra- 
dun a tally autonomous body com
pletely free from interference by 
agriculture ministry and charged 
with the duty of taking adequate 
nveasureg for doubling the forest 
wealth of the country in the quickest 
possible time. This must be done at 
once.

I would like to say a few words 
about the working of the Food Cor
poration of India. As a member of 
the Estimates, Public Accounts Com
mittee and the Committee on Public 
Undertakings, I have had the op
portunity of studying the working of 
the Food Corporation of India in 
detail. I think it is high time the 
government decontrolled food. We 
have got plenty of stocks. We can 
very easily embark on a policy of 
complete decontrol of foodgrains. 
Food Corporation of India is a white 
elephant and it must be abolished. If 
this is done, corruption which is 
rampant in the Food Corporation will 
vanish and the huge handling charges 
incurred by the Food Corporation 
will not be there. We will be able 
to give cheap foodgrains to every
body. We have enough food stocks 
and food can be decontrolled with
out any risk. The late Shri Rafi 
Ahmad Kidwai had the courage to 
decontrol food become immortal.

At present our villages do not have 
even pure drinking water. There is 
complete absence of drainage and 
sanitation in our villages. The 
Agriculture Ministry must see to it 
that there is no village left in the 
country which has no pure drinking 
water and proper drainage, sanitation 
and electrification in next 2 years.

I have given a cut motion drawing 
th* attention of the Ministry to the 
lack of facilities for teaching B. Sc.

3*9  Of VAISAKHA 5,

and M. Sc. classes la  agriculture in 
every degree college in the country. 
Z run three degree colleges in my 
constituency in Maharajganj in
Gorakhpur district I  had applied 
for being allowed to open agricul
tural classes in these colleges but the 
State Government refused permis
sion by saying that they could not 
provide for salary of teachers. 
Agriculture Ministry should now 
give assistance to State Governments 
for this purpose.

Wherever there is n0 irrigation, 
tube wells should be sunk. The
Tehsil of Pharenda in my constituency 
has no canals and there are
hardly any tubewells. 5 lakh acres 
of cultivable land is unirrigated and 
is visited by severe drought every 
year. Some 2000 tubewells are 
necessary to irrigate and develop 
this area. I hope these tubewells 
will be sanctioned and sunk imme
diately.

t o  (aRifo:) st*tt-
<rf?r sarlr 7$$ ff trm?t«r?*nrn?
fcrr $ fa  % far* *trw
f w n  $wft
tfrsr* fcfsn? *m ^fcrsr<rr fc ftrro  ̂

t  f f  5* *  ft  q r r o t  sr»r-

fcrr jj 1 f f  arcrrcrr
?n:r v r  s n r f *  vr?rr g  1

14 bn.

sr*r'Tf?r Jrjtarr, ff qr^r^trnrr
jf, Sr wrrer sfonr

rftarrcrt tfhr f  art 
!ft% 1 1 ^nft m  whptt f*rro,

qprr $ 1 jprrr *n|f

"sra*? wtft, mnnr *ro, 

f a r e  ^ f a r m "
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*rr 113 w ?  v t  ^wVflwrr, 
fwtr m m  t o  «w rr i

Ir irnwsft w r w f M
faafct «tiwr «fcft «ft

oranrr <raK 1

^  3*  firwrcr | fa  «rnr «ftr 
gyre ftr farf f <rr»reft yy t fk  ̂  
?»rr%*mT pit 1 i

SHRI P. ANKINEEDU PRASADA 
BAO (Baptla): Madam, I just want 
two minutes to speak.

MR. CHAIRMAN: I am sorry there 
is no more time.

SHRI GANGA SINGH (Mandi): 
Madam, I come from Himachal Pra
desh, and none of the Members from 
Himachal Pradesh has been allowed 
te speak.

MR. CHAIRMAN: I am sorry I 
have to go by the list that has been 
given to me. I  call the Minister now. 
Please resume your seat.

SHRI GANGA SINGH: Madam,
give me only two minutes.

MR. CHAIRMAN: Will you please 
resume your seat? If you say this 
State and that State, I may tell you 
that Members from some States have 
net spoken. The time for the 
Ministry's Demands is over. There 
is only one hour left for the Minister 
t f  reply. After that we have to take 
up the Home Ministry’s Demands 
which are also very important. 
I  would like to draw the attention 
el the Members to this. This is 
why I  have been pleading for co
operation from the Members; and I 
think many Members have over- 
slapped their time. It is not in my 
hands. (Interruptions) I f  each one 
starts speaking, there would not be 
Mae available for the Minister to 
give his reply in full. I f  you don’t 
-want him to reply in full, 1 think the 
IBnistw wiU not mind giving «ome

portion of his time to you. But I  
think Members want him to reply 
to their points in full, and not to 
deprive him of the time that is there. 
The Minister will reply now.

THE MINISTER OF AGRICUL
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA); Madam 
Chairman: Z am very thankful to the 
hon. Members of this House who 
have participated in this discussion. 
Some of the hon. Members have made 
very good suggestions. I  have noted 
all the suggestions; and I  assure the 
House that I will try to benefit from 
these suggestions.

India is a vast country, with very 
vast resources. A large part of the 
country has very fertile lands. 
There are large resources of man
power also in the country. And all 
these resources, combined, may not 
be available in any other country in 
the world. But in spite of all this» 
we have been deficient in food pro
duction, as Chowdhry Saheb was 
pointing out only yesterday. We have 
been going around the world with 
the begging bowl. It may not be a 
begging bowl, but all the same we 
have been importing large quanities 
of foodgrains for many years.

I am mentioning a few facts here, 
relating only to the last 3 years. 
In 1974, imports were to the tune of
4.8 million tonnes. In 1975, it in
creased further to 7 4o million 
tonnes, costing about Rs. 1058 crores. 
In 1976, again, imports were to the 
tune of 6 48 million tonnes of food
grains, valued at Rs. 979 crores. All 
this has been going on; and our re
sources were depleted, by making all 
these purposes in foreign countries. 
Sometimes we havp to make pur
chases at a high cost. We have not 
been able to give our farmers the 
cost at which we were purchasing 
foodgrains from other countries.

On assuming office, the Janata Gov
ernment took a decision not to im
port any foodgrains thereafter. This 
was a trig decision It was also
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decided that we have to move to
wards self-reliance and self-sufficiency 
in the country. As a result of our 
making all the efforts, with all our 
vigour, and planning in a proper 
way, i  am glad to tell the House that 
we have met with considerable suc
cess in this matter.

As you know, Madam, and as the 
House knows, India had achieved 
maximum production in 1975-78. In 
that year, food production was 121 
million tonnes, which was quite a 
high figure. But thereafter, in the 
next year, i.e. in 1976-77, food pro
duction in the country went down by 
10 million tonnes. It came to 111 
million tonnes only So, while fixing 
the target for 1977-78, we were very 
cautious and fixed it at 118 million 
tonnes only, but with our efforts, 
I  am glad to announce today 
that we have exceeded the target. 
Not only have we exceeded the 
target of 118 million tonnes, 
we have reached an all-time 
high. From the calculations that we 
have been able to make so far, from 
the statistics that we have received 
from the various States, I am in a 
position to announce in the House 
today that this year food production 
is going to be 125 million tonnes, 
which will be an all-time record. It 
will be four million tonnes more than 
the highest ever achieved, and about
14 million tonnes more than last year’s 
production.

The increase is accounted for main
ly by wheat, rice, jowar and pulses. 
In rice, production had not been im
proving for some time, but this year 
fortunately the production of rice 
also is very good, and we will be 
achieving an all-time high of about 
50 million tonnes. In rice alone I 
hope to achieve an increase of 8 to
10 per cent in the current year. Even 
in areas which are not conventionally 
rice growing, like: Punjab and
Haryana, there has been a tremen
dous increase in the production of 
rice. I am glad to inform the House 
that m Punjab alone production of

rice during the tu t  ym t increase*I 
by 43 per cent This was a bit 
achievement, and this achievement 
can be made in other State* also, I  
have no hesitation in saying that.

This would show that while we 
have stabilished the increase in the 
production of wheat, we have also 
stablised the increase in the produc
tion of rice. Not only in the northern 
States, but in the southern States 
also t'he results are very good. It is 
only in the eastern States that more 
efforts are required, as I mentioned 
tin reply to a question a few days 
back.

This increase in production is not 
confined to foodgrains alone. In com
mercial crops also there has been a 
tangible increase. Jn major oil seeds 
we have also been able to make a 
good achievement. Cotton produc
tion also has increased. Potato and 
tobacco also have shown good pro
duction. Sugarcane, as you all knew, 
has been discussed often in the House; 
the increase in its production has be
come a problem for us this year. The 
over-all growth in agricultural pro
duction would be about 10 to 12 per 
cent in 1977-78, which is among the 
highest in any single year so far.

This increase m production has been 
the result of several factors. No 
single factor is responsible for this. 
There has been increased use of fer
tilisers. Over the last two years, the 
increase in the use of fertilisers will 
be about 48 per cent. There has ’been 
considerable increase in the area 
under high-yielding varieties as •!#> 
increase in irrigation. That is also a 
very important factor which has 
resulted in this increase. While deal
ing with irrigation I  will mention 
details of that. Strengthening of the 
extension machinery is also very 
neecssary. Research is being con
ducted in the universities and in the 
ICAR. Until and unless it goes to 
the field, we do not get the full ad
vantage of that. So, the extension 
machinery has to be geared up and 
energised and we are making every 
effort in that score.



Another very important factor 
whick has resulted in this increase, 
which we all know, is the effort of the 
Indian farmer. Indian farmer is put
ting more and more effort in improv
ing the production in the country.

CHOUDHURY BALBIR SINGH 
(Hoshiarpur); Specially Punjabi.

SHRI SURJIT SINGH BARNALA: 
Every farmer in the country. We 
have to learn from each other. I have 
specially t0 thank for this increase in 
production, the Indian farmer. I have 
also to thank the Indian agriculture 
scientists who have been responsible 
in the breakthrough of many of these 
crops. My thanks are also due to 
the agricultural administration in the 
Centre as well as in the States which 
have been helpful in the matter. And 
above all, I have to thank the weather 
goods also who have been so bene
volent this year though in this year 
we have itoced the most serious 
cyclone in some parts of the country 
particularly in Andhra, Tamil Nadu 
and in Kerala, the Southern States, 
where lot of damage has been caused 
an  ̂ a l®rge amount of foodgrains 
crops has been damaged in those 
areas. Similarly, due to heavy floods 
in some places, crops have been 
damaged and recently as many hon. 
Members have been mentioning, due 
•to hailstorm crops have been damaged 
jn  many States. But in spite of these 
vagaries of weather, we have been 
able to achieve a success in the field 
of agricutlure by producing the 
highest crop even in the country.

Food position throughout the coun
try i8 comfortable. None of the 
Members had any grievance on that 
score.

AN HON. M EMBER: Except
pulses.

SHRI SURJIT SINGH BARNALA: 
Except, of course, pulses. Food has 
been provided to all the States accord, 
in g  to their requirements. Formerly 
it could not have been done and it 
was not being done. Last year, what
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ever demands were received from 
many States, wft tried not only tried 
but did meet all the demands for rice 
as well as for wheat. I, in fact, had 
been meeting the State Food M in is
ters and asking them and they were 
satisfied with the policy that We had 
adopted to meet all the demands that 
they used to make. This has resulted 
in stabilisation of the prices also.

Another factor for stabilisation of 
prices was removing of restrictions. 
The country had been divided into 
zones—food zone for wheat and food 
zone for rice. All these restrictions 
were removed. These were essential 
barriers created for convenience but 
they led to corruption. Almost quota 
system was going on. I had received 
complaint5 about checkposts from al
most all the States. So, we decided 
to remove all those restrictions. 
There was some suspicion at the time 
when we decided it. Some States did 
show their resentment also. They 
feared that it might interfere in the 
existing system in the State and 
might ultimately raise the prices 
But fortunately, the system has 
succeeded and throughout the coun
try, the prices have been stabilised I 
would submit that disparity h»g been 
removed by this new system adopted 
because as all the hon. Members 
know, there used to be disparity in 
prices in free market. For example, 
in Bombay prices of foodgrains used 
to be very high as compared to Delhi 
or the other northern States. This 
year, particularly I went to Bombay, 
met some ordinary people, people in 
the street, fishermen, men in the co
operatives, etc and enquired from 
them about the food position and they 
were very happy about it They said 
that wheat is now seeling at Rs. 2 or 
below and rice which used to be sold 
at Rs. 5 and above, has been selling 
at Rs 3 and Rs. 3.50. So, on the 
whole, in all the metropolitan cities 
and in the countryside also, prices 
have been stabilised and the dispari
ties have been removed. Formerly, 
we used to quote often that in Pun
jab we were selling wheat at Rs. 120 
or Rs. 110 per quintal while in some
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parts of the country it was selling 
at Rs. 4 per kilo. But this was not 
happened this time because of this 
policy.

Then some States used to have 
difficulties in having the required 
foodgrains, particularly Kerala and 
West Bengal; they used to face these 
difficulties, because they were not 
provided foodgrains according to their 
needs. But this year, we do not have 
any complaint of that type also. 
Then another good thing that we have 
done is that we 'have removed all 
compulsions on procurement. For
merly, there used to be compulsory 
levies on the farmers, on the pro
ducers and on the traders. At very 
stage, there was levy and we have 
removed that. So, we are now 
adopting a policy of support purchase 
only; we go into support purchase 
operation and we have been success- 
ful in procuring enough food that is 
needed in this country for the public 
distribution system.

Wheat corp is coming in the nor
thern States, particularly in the 
wheat growing States. We have made 
an elaborate arrangement for procure
ment of wheat at the support price, 
which is Rs. 112.50. It has been 
resented by many Members, but this 
is only a support price because we 
have removed the restrictions. Free 
trade can enter the market and pro- 
bally if the farmer can get better 
price by selling it to a trade, he will 
be entitled to do so. But, all the 
same, we will also ensure that we 
have enough food stocks in the 
country fot meeting 0ur requirements

There is a very important aspect of 
agriculture, a single important aspect 
is irrigation, as has been emphasised 
by many Members in the House. Im
provement of irrigation is very 
essential in the country. Some 
figures have also been mentioned; 
some of the figures mentioned were 
wrong. Unfortunately, some of the 
Members are not present here. Yes
terday only Shri Sharad Yad&v was 
mentioning some facts which were

not correct. He was mentioning 
about allocation. The figures mention
ed by him were wrong. He was also 
mentioning about potentialities creat
ed for agriculture; he was saying 
that at this speed, we would: 
not be able to achieve the 
target in 160 years. That was also 
wrong. J may tell the House that the 
tempo of irrigation development has 
been considerably stepped up since 
the last year. In 1976-77, a provision 
for major and medium irrigation was 
made for Rs. 685 crores only and this 
year it is Rs. 1040 crores—a difference 
of about Rs. 400 crores has been 
made.

AN HON. MEMBER: It is nothing.*
SHRI SURJIT SINGH BARNALA:. 

It does not appear to be anything to 
the hon. Member, but as compared to 
Rs. 860 crores in the Fifth Five Year 
Plan, this is a very large figure.

AN HON. MEMBER: Is there only 
one year in the plan?

SHRI SURJIT SINGH BARNALA:
I was mentioning the year also, that 
is 1976-77. The additional potential 
which has remained below a million 
hectares a year from 1974 to 1977 has 
been stepped up to 1-47 million hec
tares and the minor irrigation sector 
allocation also this year has been In
creased to Rs. 550 crores from Rs. 451 
crores of the last year. It was much 
less in the year before. A  total* 
potential of 2.8 million hectares has  ̂
been created during the last year; 
this, I mav tell the Members of this 
House, is the largest achieved so far 
in the world anywhere. In Russia 
in one year 1.9 million hectares had 
been brought tnder irrigation, bttt 
fortunately <ast year we have been 
able to bring 2.8 million hectares 
under irrigation. As many as 3.6 lakh 
wells and ttbewells have been cons
tructed during the last year. In the 
next five y*ars we are going to add 
to the irrigation potential 17 million 
hectares out of which eight million 
will be under major and medium 
irrigation schemes and nine million 
under minor irrigation schemes. So, 
at this rate, I  would like to sutaofit



that, by th* turn of the Century the ' 
entire irrigable tend in the country, 
which io 107 million hectares, I  hope, 
will have been brought under irriga
tion if this tempo of irrigation is kept 
as it is.

We are making efforts for moder
nising the existing irrigation system 
and for more efficient .operation 
through proper water management. 
By this, we are adding more area 
under irrigation.

Greater emphasis is also being 
placed for providing irrigation faci
lities to tribal and backward areas 
which, in the past, have not received 
the attention they deserved. A  num
ber of new projects in the tribal areas 
have been taken up in the States of 
Bihar, Madhya Pradesh, Gujarat and 
Orissa, and I am glad to say that the 
Central Government will provide all 
the finances for investigation of irri
gation projects in these tribal areas.

Our immediate concern is also 
drought-prone areas which get very 
little irrigation. We are making all- 
out efforts to provide more Irrigation 
facilities in drought-prone and
drought-affected areas.

During the last year we have been 
able to solve some inter-State prob
lems also as many Members referred 
here. They, in fact, pleaded to make 
water a national asset. So far, water 
is a State subject, and unless all the 
States agree, it is not possible to have 
a legislation for this purpose. But all 
the same we have been making efforts 
to solve some of the problems 
which were defying solution for 
many years. As was mentioned yes
terday by my friend, Choudhuri Bal- 
bir Singh, the problem about Thien 
Dam Project which was pending for 
the last ten year# have been solved 
amicably by calling meetings—not 
one meeting but four meetings—of 
a1! the concerned Chief Ministers— 
Chief Ministers from flve Spates. 
Through the good offices of the Prime 
Minister, we were able to aolve that 
problem, and all the States have
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agreed that construction of Thien 
Project should be taken Up imme
diately.

Similaily there were differences 
regarding some other projects also 
which were being mentioned by my 
friends here from Madhya Pradesh.

There was a project known aa 
Bansngar. It was the concern of 
three State Governments, UP., 
Madhya Pradesh and Bihar. There 
were disputes on certain minor 
matters; for seven or eight years 
they had not been able to resolve. 
By calling meetings of the Chief 
Ministers and their representatives, 
we were able to solve this problem 
about Bansagar Dam Project, and 
that is also being taken up now. 
Similarly, in regard to the Rajghat 
project there was again a dispute 
between Uttar Pradesh and Madhya 
Pradesh, but through a joint meeting 
of the representatives of the twe 
States, that problem was also solved 
and all the infrastructure for that 
project is now being prepared and it 
will be taken in hand shortly. This 
will provide irrigation___

* i r m  w m  .*

«tt * *  *  irrir 1 ^
v rm  f t * * *  i  1 6 £snr m  
ftpn 1TOT f  I m* i 1

SHRI SURJIT SINGH BARNALA: 
The Bundelkiiand area is an area 
which has so far been a drought 
affected area and it is not getting 
irrigation. We are trying to provide 
irrigation in that area also.

The Ban Sagar project will be of 
utility to some areas like Rewa and 
Mirzapur Plateau of Madhya Pradesh 
and some areas in Bihar and Uttar 
Pradesh will be irrigated.

My friend is asking about the 
Narbada Basin also. The Narbada
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[Shri Surjit Singh Barnala)
dispute i8 pending before a Tribunal 
and we are unable to do anything as 
it is with the Tribunal, but we hope 
a decision will be taken within this, 
year. All the same, I called a meeting 
of the Chief Ministers of the two 
States of Gujarat and Madhya Pra- 
dash and we had some talks and were 
able to solve some of the problems.

Some of the smaller dams—as my 
friend was saying, twenty such pro
jects—have been referred to. Some of 
those projects have been cleared by 
mutual discussions between represen
tatives of the two States. Similarly, 
the location and manner in which the 
Government of Tamil Nadu should 
draw IS tmc of Krishna water for 
Madras city have also been settled. 
This was also a problem regarding 
which there were differences between 
four States—Maharashtra, Andhra
Pradesh, Karnataka and Tamil Nadu 
—and even now a Member had said, 
while discussing this subject, that 
‘we won’t allow water to pass through 
our areas unless we are given some 
irrigation*. This 15 tmc of water is 
being provided for drinking purposes 
to Madras city alone and irrigation 
facilities are not be to be provided 

,out of this water.

Encouraged by these results I am 
trying to tackle some other problems 
also—the problem of Cauveri waters 
in Southern States and also the prob
lem of Subamarekiha between Bihar 
and West Bengal and I hope some 
,of the problems will be sloved by 
mutual talks. All this has been possi
ble because of the cooperation and 
because of the proper attitude of the 
concerned State Chief Ministers. 
T h ey have been of tremendous help 
and I am grateful to all of them who 
have been helpful in this matter.

Hon. Mr. Kosalram referred to the 
study of west-flowing rivers—the 
livers in Karnataka and Kerala 
which flow into the Arabian Sea 
without providing water for irriga
tion. We had constituted a Com
mittee for examining the possibility 
of diverting the surplus watere of
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these riven. This study, however, 
could not be taken up in the absence 
of the Kerala representative. We 
are making efforts to obtain a Kerala 
nominee on the Committee and when 
the nominee comes I hope we will 
be able to make a study about the 
flow of these rivers and the possibi
lities of providing some water from 
these rivers to the needy areas of 
Tamil Nadu etc.

Concern was also expressed regard
ing the slow implementation of pro
jects of Kosi and Gandak in Bihar. 
There have been considerable diffi
culties regarding these two projects. 
Even the potential which was to be 
created has not been achieved. We 
have not achieved that potential and 
certain other difficulties have also 
been noticed. In the case of the Kosi 
project particularly a long-term 
solution is possible only by cons
tructing a reservoir located in Nepal 
and taking up soil conservation 
schemes in the upper catchments 
because there is siltation in that area. 
I  am hapy to inform the House that 
Nepal and India have agreed to take 
up joint investigation of certain 
reservoir projects on the common 
rivers This is a good beginning.

So far as Kosi river is concerned, 
the Government of India has agreed 
to finance the programme of soil 
conservation scheme in the catchment 
areas located in Nepal. So far as 
Gandak river is concerned, there is 
problem of drainage and flooding of 
the command areas. A  provision of 
Rs. 20 crores has been made for 
drainage and embankments are being 
constructed at a cost of over Rs. ten 
crores. Rs. twenty-five crores are 
provided in the current year and 
Bihar Government has been advised 
to prepare a time-bound programme 
for completion of both the projects 
within five years and the Govern
ment of India will provide all the 
technical assistance for the expedi
tious completion.

Last year, as you know, there were 
problems of floods in many States, 
particularly around Delhi. There was
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a very serious threat to Delhi Keel*. 
1W* problem wag created by a 
stream called Sahibi flowing from the 
hilly areas in Rajasthan and then 
through Haryana area and then en
tering Delhi. A  similar problem was 
also created by Pahari Kama drain.
It is also an inter-State drain con
cerning Rajasthan, Haryana and U.P.
I am happy to announce that in 
consultation with these States, the 
Central Water and Power Commis
sion has prepared a master plan 
and I have requested the respective 
State Governments and the Delhi Ad
ministration to take up the work on 
that master plan. Similarly, the Gov- 
erdhan and Pahari Kama drains pro
blem has also been resolved in a 
meeting of all these three States. They 
have agreed to have a joint Hood pro
tection scheme for these three flood 
channels.

Dunng the course o£ the last year, 
many problems have been solved, but 
there are still many more problems of 
flood. Many hon. Members have been 
mentioning about the flood problems 
in Assam. As was mentioned just 
now, the problem there is very grave 
and serious. It has been there for a 
long time, it did not start in 1051 or 
1952. It started much earlier with the 
history itself. I visited that area 
during the floods and I had consulta
tions with the State Government—the 
Chief Minister, the Minister concern
ed as also the engineers. Some more 
allocations was made, but it is a very 
big problem and can be solved by a 
very (large project by constructing 
some big dam on the river and then 
by making dams on smaller tributaries 
because many tributaries come to that 
river and cause havoc in the Assam 
State.

Some very interesting and lively 
debate was seen in the House when 
some Members started pointing out 
regarding parity of procurement i« 
regard to wheat and rice. They men- 
tioned that discrimination was there 
between rice and wheat. In fact, many 
items were pointed out by many hon. 
Members on that side saying that they

were discriminated In this matter oi 
in that matter and some reasons were- 
also given. Shri Arunachalam, who is 
not here now, raised an objection that 
while in 1974-75, the price of wheat 
was Rs. 95, the price of paddy waa 
Rs. 74 per quintal. The Minister of 
State was intervening at that tune 
and he had mentioned that Rs. 05 per 
quintal was never the price of wheat. 
The hon. Member, thereupon, said that 
he had a document and on the basis of 
that document, he was asserting his 
claim. I saw that document. I took 
it from him. It was only a report of 
the Agricultural Prices Commission 
made in the year 1974-75. It was not 
the decision taken by the government 
regarding prices. In that year the 
price of wheat was Rs. 105 as com
pared to Rs. 74 of paddy. Then I d. 
not know why all the members have 
now become very wise on this issue. 
They now started saying that discri
mination was being made when the 
prices were fixed by the previous 
government itself.......

SHRI M SATYANARAYAN RAO 
(Karimnagar) But what are you 
doing?

SHRI SURJIT SINGH BARNALA.
I am just telling what you have beer 
doing. This was done by you. Now 
you are imposing it on us— (Inter
ruptions) Kindly see that the differen
tial in prices was their doing and the 
proportion was like this. When the 
wheat price was Rs. 76, the price of 
paddy was Rs. 56 and then laterMW* 
was also fheir doing—-in 1974-75 when 
the wheat price was increased to 
Bs. 105, the paddy price was raised to 
Rs 105, the paddtf price was raised to 
price of wheat from Rs. 105 to Rs. 110, 
we raised the price of paddy by Rs. 'i 
in the same proportion, to Rs. 77.

Then some hon. Members also 4flid 
that there is a discrimination in the 
subsidy. Probably I could not under
stand whether they were speaking lor 
the farmer or for the consumer be
cause the subsidies axe mainly for U* 
consumer. Subsidy is being provided,
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[Shri Surjit Singh Bamala} 
but I would say that there is no dis
crimination of any kind. Their alle
gation was that there is more subsidy 
on wheat. I accept that there is more 
subsidy on wheat. But that does not 
mean that this subsidy goes to the 
wheat-growing States. This subsidy is 
mainly for the benefit of the wheat
consuming States. Let us see what 
are the facts----(Interuptions).

MR. CHAIRMAN: Mr. Suryanara-
yana, you can ask for clarification at 
the end.

SHRI SURJIT SINGH BARN ALA: 
Last year the amount of wheat sup
plied from the central pool for the 
public distribution system was 57 lakh 
tonnes. Out of this only 15.5 lakh 
tonnes were accounted for by the north 
zone States and 41.5 lakh tonnes by 
tbe States of other zones where wheat 
is not produced or is not produced 
enough for the consumption and is 
taken from the northern areas. So the 
subsidy has mainly gone to the con
suming areas because the wheat sup
plied to them was being subsidised. 
South, I might submit again, is a large 
consumer of wheat products—maida 
and sooji, and wheat is being supplied 
uniformly at a fixed price to the mills 
whether it is north or south.

In rice also there is a lot of sub
sidy when required. In 1976 we had 
to import about 1,49,000 tonnes of rice 
at a heavy cost when it was needed so 
much in Tamil Nadu and other areas 
and the subsidy, I might mention, per 
quintal was Rs. 115.34. This was thf* 
subsidy given at that time.

So I may submit that so far as food- 
grains and agriculture is concerned, 
there is no question of south and north 
and no disparities. Food should be 
provided wherever it is needed. The 
food needs of the country should 
met in full. That is our policy. We 
do not at all see whether it is north 
or south. For example, you say that 
the paddy prices should be more. I 
also say paddy prices should be more, 
as an individual and not as a Minister

in the government, became In the 
State from which I come—now, of 
course, I claim to be the representa
tive of the whole country—in my own 
fields we produce paddy and we would 
like paddy prices to go up because 
that will benefit us. This year, as I 
mentioned, there has been a tremen
dous increase in production, parti
cularly, in Punjab, an Increase of 
41—43 per cent in one year and we 
have procured about 2 million tonnes 
of rice and not paddy in that State. 
Those people would very much like 
the paddy prices also raised. So, 
there is no discrimination. It should 
not be mentioned that I come from a 
Northern State or my State Minister 
comes from a Northern State, that Is 
why we are making any discrimination. 
Nothing, absolutely. At least so far 
as food and agriculture is concerned, 
such petty matters never should come 
into our minds.

Something was mentioned regard
ing exports and imports also, parti
cularly by Shri Shinde. He is not 
here to-day. He has said that ‘export 
of commodities like potatoes, onions, 
vegetable, was banned. It was ban
ned last year when the prices of 
onions went very high. Export of 
onion was banned but all the same 
when the prices declined, export was 
allowed also and in 1977-78, 25,000 ton
nes of onion were exported. And 
now again, NAFED has been asked to 
purchase onions at a price of about 
Rs. 45/- per quintal without any quan
titative restrictions. In addition to 
it, it was directed to export 10,000 
tonnes of onions. Further instructions 
have been issued on 20th April, 1978 
to the Chief Controller of Imports----

SHRI D. N. TIWARY (Gopalganj): 
When the price of wheat is so high, 
why should it not be in the case of 
onions?

SHRI SURJIT SINGH BARNALA: 
Further instructions have been issued 
on 20th April, 1978 to the Chief Con
troller of Imports and Exports to 
allow exports of onion through NAFED
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without «ay quantitative restrictions. 
The NAFSD has also been asked to 
build up a buffer stock of 10,000 ton
nes of onions from the new crop for 
sale in the domestic market. Since 
the beginning of December, 1977, 
NAFED has purchased about 50,000 
tonnes of onions and has not present 
a stock of about 25,000 tonnes.

Similarly, potatoes Chaudhriji is 
keen to know about potatoes.

The export of potatoes was banned 
with effect from February, 1977 in 
view of the prevailing price in the 
domestic market. ^  ^

 ̂ fSTT «Tr I

It may be added that NAPED had 
been instructed to maintain informal 
support price operations in respect of 
potatoes at Rs 45 a quintal. However, 
they have not been able to make any 
purchases to date at this price since 
ihe prices have ruled at higher levels. 
(Interruptions)

MR. CHAIRMAN: I would request 
the hon. Member not to disturb the 
hon. Minister. You can ask questions 
at the end. Let him complete.

SHRI SURJIT SINGH BARNALA. 
NAFED was also directed to make 
commercial purchases of matured 
potatoes at price upto Rs. 60 a quin
tal It has been able to purchase 
Mbout 2,700 tonnes of potatoes at 
about Rs. 58 and above a quintal. It 
is prepared to purchase potatoes of 
good quality from Cold storages at a 
price of about Rs. 55 a quintal.

For tobacco also I will make a 
mention. There is no quantitative res
triction on the export of tobacco. 
Because of increase in production and 
lall in exports mainly to U.S.S.R. large 
stocks had accumulated and as a result 
the prices were depressed. ST.C. had 
to step in to help the growers. The 
S.T.C. would purchase 10 thousand 
tonnes of tobacco directly from the 
growers. This would be in addition 
to the 5,000 tonnes that S.T.C. had 
earlier purchased. It is hoped that

the purchases by the S.T.C. would sta
bilise the prices in the market 
(Interruptions)

SHRI SURJIT SINGH BARNALA: 
All types of objections are invited. 
A lot has been said about land re
forms. Many members spoke on that 
and criticised the Janata Government. 
Janata Party and our actions.

I may mention only that the Govern
ment of India is committed to speedier 
implementation of land reforms than 
it has been possible in the past, and 
has made it clear time and again that 
land reforms measures, as outlined in 
the Five Year Plan, should be imple
mented sincerely and with renewed 
vigour. For the interest of the hon. 
Members I may mention that there is 
a Central Land Reforms Committee. 
This Commitee had not met for five 
years. I called the meeting of this 
Committee in November to discuss the 
matter with the various State re
presentatives. And we had discusr 
sions for two days

14.50 hrs.

[M r. D eputy.Speaxer in the Chair]

I may mention that about 1.2 mil
lion hectares of land have been ac
quired as a result of ceiling laws, 
both old and revised, and out of the 
lands distributed so far 1.9 million 
families have benefited Some refe
rences were made to the effect that 
there have been very good perfor
mances in some States, particularly, 
Karnataka and Andhra Pradesh But 
1 see from the facts that it is not so 
Regarding Karnataka, only 8779 acres 
were distributed during the last year 
upto November. Regarding Andhra 
Pradesh so iar as the area declared 
surplus is concerned, kindly see the 
figure, because Mr. Venkatasubbiah 
spoke very vigorously saying that 
they have done very good work and 
so on. Kindly see the figure. The 
area declared surplus in Andhra Pra
desh was 15,48,183 acres; the area 
taken possession of was 3.25,867 acres; 
the area distributed so far upto 28.2.70
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[Shri Surjit Singh Barnala] 
was 1,73,182 acres only. This is the 
performance. I have been asking the 
State Governments and I  have been 
writing to the Chief Ministers to more 
vigorously pursue land reforms. I 
have been saying that if there is 
any legal difficulty or legal snag, those 
things should be removed by amend
ing their legislations because every 
State has its own legislation. I have 
been doing all these things.

Also, the quality of land being ob
tained through State legislations and 
being allotted to the allottees is very 
poor. Probably the worst types of 
lands were being allotted. I have 
written to the State Governments that 
they should improve the quality of 
land. There have been complaints 
that once land is allotted, the allottees 
run away from those lands. This 
should not happen. What can be done 
with that type of land? We are try. 
ing to improve the quality of the land 
and giving proper support to these 
people. So far a sum of Rs. 12 crores 
has been spent. This amount had 
been released to the State Govern
ments for the purpose of providing 
assistance to these allottees. In addi
tion, the State Governments would 
provide assistance from their own re
sources. All these things are continu
ing. But, in 1978-79 the provision has 
been substantially enhanced. While 
it was Rs. 12 crores all these years, 
this year we have increased it to Rs.
IS crores. So, this increased allot
ment will go to their benefit.

My hon. friend Mr. Iqbal Singh 
made some points regarding consoli
dation. Consolidation has been done 
so far in this country regarding about 
44 million hectares of land but this 
is not enough. This is to be pursued 
in all the areas more vigorously. 
Some objections were also raised by 
some hon. Members from the Oppo
sition. From the Opposition side, he 
said that consolidation should not be 
there. Why are you giving any prlo. 
rity to this? Nobody gets any bene
fit eut of it. This was wrong. Some 
members have also spoken on it—some

Member from Madhya Pradesh spoke 
today that consolidation should be 
given the highest priority. If an acre 
of land is allotted to a person at three 
different places, what win he do with 
that? And so, that land should be 
brought at one place where he can 
have a small well and improve that 
land. That is why consolidation is 
necessary* The States, where con
solidation has been done, have gone 
ahead in agriculture. Then, someth
ing was said.

fa i#  sfrff vr f*TT ?
SHRI SURJIT SINGH BARNALA: 

I may mention that also. They aw 
asking me about our performance dur
ing the eight months from March, 
1977. As far as the working of the 
Janata Government is Con
cerned, in 1077, we have distribu
ted 1,45,000 acres of land only in 
eight months' time. This is what we 
have done throughout the country. 
(Interruptions)

SHRI VASANT SATHE (Akola). 
Does it include the figures of Andhra 
Pradesh, Karnataka and Maharashtra
also?

SHRI SURJIT SINGH BARNALA: 
Then, Sir, some objections were raised 
only for the sake of objection. I think 
that type of objection was raised by 
an hon. Member from that side. They1 
objected to our.... (Interruptions)

MR. DEPUTY-SPEAKER: There is
no point for clarification.

SHRI SURJIT SINGH BARNALA: 
They objected to our policy of updat
ing the land records. (Jntemiptions)

MR. DEPUTY-SPEAKER: .... Un
less the Minister yields, you are not 
going to get the floor. Nothing Is go
ing on record.

SHRI SURJIT SINGH BARNALA: 
As you know, we are trying now to 
update all the records. Landrscords 
do not simply exist in the States. An
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\1:ember from Madhya Pradesh spoke
today that consolidation should be
given the highest priority. If an acre
)f land is allotted to a person at three
different places, what will he do with
that? And so, that land should be
brought at one place where he can
have a small well and improve that
land. That is why consolidation is
necessary. The States, where con-
solidation has been done, have gone
ahead in agriculture. Then, someth-
ing was said.

~T7f'~~ ('fi'f~I~) fsr1~
f'f.:roT t1"mr <fir ~~r ?

SHRI SURJIT SINGH BARNALA:
I may mention that also. They are
asking me about our performance duro
ing the eight months from March,
1977. As far as the working of the
Janata Government is Con
cerned, in 1977, we have distrib~·
ted 1,45,000 acres of land only In
eight months' time. This is what we
have done throughout the country.
(Interruptions )

SHRI VASANT SATHE (Akola)
Does it include the figures of Andhra
Pradesh, Karnataka and Maharashtra
also?,

SHRI SURJIl' SINGH BARNALk
Then Sir some objections were raise
only 'for the sake of objection. I think
that type of objection was raised b
an hon. Member from that side. The
objected to our .... (Interruptions)

MR. DEPUTY-'SPEAKER:
no point for clarification.

SHRI SURJIT SINGH BARNALA
They objected to our policy of updat
ing the land records. (Inte1'Tuptions

MR. DEPUTY-SPEAKER: .... U
less the Minister yields, you are no
going to get the floor. Nothing is
ing On record.

SHRI SURJIT SINGH BARNA
As you know, we are trying now
update all the records. Landreco
do not simply exist in the States.
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objection was raised by a Member
from the other side that the land-
records should not even be updated. I
think there is some motive behind
that; they were imputing motives.

Actually taking away the rights of
the tenants is being discouraged. In
fact what is being done is to put the
tenants in the records. Now, you do
not find any entry of tenants and y.ou
do not know who is cultivating the
land and the name of the tenant un-
der which cultivation is being done.
We shall try to get the names in the
records so that, 'On the basis of it
the tenant can ultimately become own-
er of that land. We are trying to
bring uptodate the land records. I have
to hurriedly speak because So many
things have to be said.

Then, something was said that we
are not giving our full attention to
small and marginal farmers and not
enough is being done. If I may men-
tion, the Government's policies for
agriculture and rural development are
mainly to benefit the small and margi-
nal farmers, agricultural labourers
and other weaker sections of the com-
munity.

So far, there are 1,820 S.F.D.A.
blocks in !he country. The provision
for them in the last year was Rs. 45
crores only .. But, this year, we have
increased them by Rs. 20 crores rais-
ing it to Rs. 65 crores and another
sum of Rs. 50 crores has also been
earmarked for intensive block level
planning and development of 1,093
selected blocks in the project area.
And another Rs. 50 crores are to be
spent in those very areas which I
have mentioned earlier.

Regarding agricultural credit, I have
mentioned that the agricultural cre-
dit policy of the Government is also
oriented to benefit a large proportion
of the weaker sections of the farming
community. State Governments have
been asked to undertake 'special drives
to enrole weaker sections as members
f cooperatives. Now the policy is
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of universal membership. We want
that every farmer, every person, 'who
can cultivate the land, should become
a member of the cooperative society
so that he can have the benefits of
becoming a member of that society.
So, we are encouraging that and we
are trying to improve this society even
by providing some money. Steps are
being taken to reduce the rate of inte-
rest charged by the institutional credit
agencies. The scheme of differential
rates of interest operated- by commer-
cial banks has been extened to cover
the entire country. Under thi's schern-
loans are available for certain prio,
rity groups, including small farmers
at 4 per cent rate of interest. So, this
is also being done. I may also men-
tion that the quantum of agricultural
credit given by the co-operatives and
commercial banks now amount 1'0 Rs.
2000 crores. In this the share of small
and marginal farmers is about 35 per
cent. But I am not satisfied with this.
That is a smaller share considering
the number and the area of land they
hold. We are trying to improve upon
this figure and try to give more faci-
lities to the small and marginal farm-
ers. .:

." ~~
15.00 hrs,

Mention was made regarding ~he
fertiliser prices by some of the' Mem-
bers. I may mention that we have
already reduced the retail price of
Urea by Rs. 100 per tonne last year
in October. The Government have
also given a number of fiscal conces-
sions like reduction in the excise duty
on Single Super-phosphate and Triple
Super-phosphate and import duty on
phosphoric Acid, countervailing duty
on Mouri ate of Potash, concessional
rate of excise duty, reduction in the
prices of raw materials and grant of
subsidy of Rs. 1250 per tonne on P20S'
These were the concessions given for
the fertiliser by which the prices have
been reduced.

Now, a study has been made recent ..
ly by the National Council of Applied
Economic Research. The study has
shown that in many States small and
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marginal farmers were using larger
quantities of fertiliser as compared !0
medium and big farmers. This is the
result of the study. It has been said
that the benefit of the fertiliser does
not go to the small farmer but the
study reveals that this benefit also
goes to the smaller farmers and it
is probably larger farmers who are
not able to utilise enough fertiliser
in the whole of their lands but
the small and marginal farmers
can utilise fertiliser in their entire
lands, which may be- half-an-acre or
one acre each. We had also made
efforts to increase the consumption t).f

fertiliser by initiating fertiliser pro-
motion campaigns in 68 districts dur-
ing Kharif 1977 and in 75 districts
during rabi 1977-78. I am glad to
say that our efforts have helped ;n
substantially raising the fertiliser con-
sumption in our country. It 19 not
only that we are encouraging the
chemical fertiliser but we are en-
couraging the organic manures also
and for that we have taken up a big
programme for the development of
local manurial resources including the
production of rural and urban com--
posts, green manuring, sewage and
sullage utilisation, setting up of me-
chanical compost plants and installa-
tion of gobar gas plants. I, might
mention here that 205 million tonnes
of rural compost is likely to have
been produced during the year 1977-
78.

Another new introduction in the
country is the Janata bio-gas plant.
So far, there has been only bio-gas
plant which costs much higher than
the Janata bio-gas plant. With the
introduction' of Janata bio-gas plant,
the cost of the new gas plant would
be only half of the previous gas plant.
Experiments are being made in some
areas of U.P. where it has been found
that its cost would be only half of
the previous one and the new Janata
bio-gas plant is producing the same
amount of gas as produced by the
conventional hie-gas plant. We are
trying to encourage this.

It was mentioned that I have not
said enough in my report about the
fisheries. Full six-pages have been
devoted to the fisheries in the report.
The hon. Member who mentioned this
is not here and he has not seen it.
The country's exclusive right over the
economic zone comprising 200 miles
of our coast has placed at our dis-
posal vast resources. We are making
an all out effort to exploit the waters.
So far other nations have been ex-
ploiting our waters. Almost all the
nations have been exploiting. We can-
not say only Japan or only South
Korea or Taiwan are exploiting OUf

waters. We cannot name anybody.
Almost all the countries of the world
were exploiting our waters. Now,
certain Members have shown appre-
hension that if we give licence to 200
travellers, as is being thought out,
well there might not be any fish left
in the sea after sometime and our
fish catch will be depleted. So, these
who are in the habit of eating fish
will not find enough fish. I do not
know how they arrived at this conclu-
sion. We have very wide sources
of sea-food. The whole of Bay of
Bengal and the whole of Arabian Sea
require exploitation by our vessles
which we do not have enough. So, we
are trying to encourage bigger vessels
we are encouraging trawlers and me-
chanised fishing boats also but all the
same we have in mind the interests
of the conventional fishermen, tradi-
tional fishermen who have been L'1
this profession for centuries. We are
watching their interests also and for
that purpose we plan to fix certain
areas for their exploitation. From the
coastal line uP to 5 miles into the
sea, only conventional and traditional
fishermen with their small catamaran
etc. will be allowed; from 5th mile
up to a distance of 10 miles mechan'
sed boats will be allowed and beyer
that trawlers etc. will be allowed and
the whole of open sea will be exploit
ed by big mother ships. So, we are
trying to do that and similarly we
are trying to increase the inland fish
ing also. It may not be liked by somr
hon. Members but some Members U
it very much.
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Something was said about rt
roads. Objection was raised
why money has been provid,
rural roads. Some Memben
.agitating to have more link
They have asked why Rs. 111
have been provided for this it
year. I told them that last J
provided some money for rur
roads and it became very popul
the State Governments. Noy
have been asking me again anc
to provide mOre ;funds. The)
:already working on it. SO, w,
made a provision of Rs. 115
this year for rural link roads.
year the budget provision was I
crores for the Minimum Needs
grarnma, But this year this prt
is being increased to Rs. 115.0
So, more and more demand was
ing in and therefore this prr

has been increased.

Then objection was raised tha:
cation of power for agricultUre
been small. Some Members were
tioning that only 15 per cent of :
(Jutlay has been given for agricu
purposes. So, we are trying to
vide more power for agricultural
poses. We have been trying to
vide' more money for rural ele
cation and the hon. Members
please note that last year, for
electrification, we had provided
Rs. 195 crores and this year we
increased it to about Rs. 297.0 CI

for rural electrification alone. S<
these measures are being taken
that the village life might bel
better.

Something was said regarding
sert development. Shri Amrit Naha
probably he is not here at the
ment-has made some suggestiom
will Iook into those suggestions.
year, a provision of Rs. 6.0 er
was made for desert development
tlilis year it has been increased to
20 crores. Some hon. Members
that side had objection to this a
They ask: why Rs. 20 crores? Prot
Iy they thought that we would not
able to utilise it. I assure the Ho
that we will make all out efforts
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anntMng wm mm « »w t  riatf Itofc 
reads. Objection v u  raised a* to 
*Wiiy money has been provided 
niral road*. Some Members « « n  
agitating to have more u^it roads. 
TPh«y have asked why Rs. Jlfl crores 
have been provided tor this item this 
Tear. I  told them that last year we 
provided some money for rural link 
roads and it became very popular w,ith 
the Stale Governments. Now, they 
liave been asking me again and again 
to provide more funds. They are 
already working on it. So, we have 
■made a provision ot Ba. 115 crores 
this year fpr rural link roads JJast 
year the budget provision was Bs. 65.0 
■crores for the Minimum Needs Pro
gramme. But this year this provision 
is being increased to Rs. 115.0 crores. 
So, more and more demand wag com
ing m and therefore this provision 
has been increased.

Then objection was raised that alio 
cation of power for agriculture has 
been smalL Some Members were men
tioning that only 15 per cent of power 
■outlay has been given for agricultural 
purposes. So, we ate trying to pro
vide more power for agricultural t>uo 
poses. We have been trying to pro 
vide more money for rural electrifi
cation and the hon Members will 
please note that last year, for rural 
■electrification, we had provided only 
Rs 195 crores and this year we have 
increased it to about Bs 207.0 crores. 
for rural electrification alone. So, all 
these measures are being taken so 
that the village life might become 
better.

Something was said regarding de
sert development. Shri Amnt Nahata— 
probably he is not here at the mo
ment—has made some suggestions. I 
will look into those suggestions. Lar-t 
year, a provision of Rs 6 0 crores 
was made for desert development and 
this year it has been increased to Be. 
20 crores. Some hoc. Members on 
that side had objection to this also. 
They ask: why Bs. 20 crores? Probab
ly they thought that we would not be 
able 0  utilise i t  I  assure the Bouse 
that we will make all out efforts to

utilise that money, because desert is 
« °  «*a which «a»ui*es Immediate 
development and p »  am giving mow 
attention to desert development also.

There are certain aspects about agrU 
culture to which we are giving mor* 
and more attention, mainly crops and 
pulses in which we are deficient so 
far. Even though we have increased 
production this year to some extent, 
we are not satisfied with that and *»t 
are trying to improve production of 
pulses so that by next year we hay* 
enough pulses for our requirements.

Similarly, for oty seeds also we are 
making all out effort to produce jnose
oil *eeds Some headway had been 
made; this year also position is better 
so far as groundnut is concerned. So 
far as mustard and rapeseed axe con
cerned we have made improvements 
but we are making more efforts in 
this direction

About ICAR I have already said and 
I have given compliments to our Agri
cultural Research Engineers and 
Scientists who have done so good for 
the country and they have apprecia
tion throughout the world The In
dian Agricultural Scientists are now 
in demand in all countries and every
day I am receiving letters from other 
countries who need assistance from our 
agricultural scientists. All the Jig- 
mtanes who visit our country, visit 
some of the institutes also and they 
are so much impressed by the work 
that is being done in our institutes 
and they have all the praise for our 
scientists and that is why we are try
ing to increase the allocation for agri» 
cultural research also. This year, it 
is going to be about Rs. 62 crores. i  
would like to give the facts in this 
regard In 1969-70, the provision for 
agricultural research was only Bs.
118 crores and in 1976-77, it went up 
to Bs 38 crores and in 1977-76, there 
was a big leap to Bs. 50 crores and 
this year we are providing Rs. 62 cro
res for agricultural research. Almost 
in every field, we have institutes, 
stations for agricultural research. 
But unfortunately again in research
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also, mention ol some discrimination 
was made by an hon. Lady Member 
in the House, Shrimatl Jeyalakshmi. 
She is now present in the House. 
She said: ‘'Southern States are
rice producing States, you are 
not having institutes there, you 
have institutes in Cuttack, in West 
Bengal and in Bihar. Why don't you 
have Institutes in Andhra Pradesh, 
Tamil Nadu, etc?”

I may mention lor her information 
that the Headquarters of the All-India 
Coordinated Rice Improvement Project 
is located in the campus of the Andhra 
Pradesh Agricultural University, Hy
derabad; not only the Institute, but 
the headquarters also. We are also 
establishing there a National Rice Com
munication and Training Centre in 
order to provide in-service training 
to senior extension personnel. In addi
tion to the main Centre at Hydera
bad, there are also research centres 
at Marateru and Warangal under the 
Coordinated Project. The Andhra 
Pradesh Agricultural University itself 
has several centres of research. In 
Tamil Nadu, there are major centres 
of rice research at Coimbatore and 
Aduthurai. In addition, there are also 
several other centres for rice research 
including one at Madurai, both with 
the Agricultural University and the 
State Department of Agriculture. 
Similarly, in Kerala, major centre is 
at Pattambi and there are a few other 
centres including one at Morkambu. 
There are so many centres and that 
is why with all this scientific research, 
we have been able to make a break- 
through in rice production also. As 
I was mentioning, rice production is 
going to exceed 50 million tonnes and 
I hope we will be able to stablise it. 
We require improvement in the eastern 
States of Assam, Onssa, West Bengal 
and Bihar. In West Bengal, I am 
happy that some improvement has 
been made.

SHRI D. N. TIWARY (Gopalganj): 
What about the defects in the ICAR?

SHRI SURJIT SINGH BARNALA: 
It is a very long subject, whether

there are delects or no defeats. It ha* 
been the subject of debate for a ton* 
time in this House not only this year 
but for many years. For the last three 
years at least, I know this matter 
has been going on.

Something was said about Japan. 
Figures were given and a study made- 
by our hon. member, Shri Nana Desb- 
mukh was quoted hereby my collea
gue. He quoted from page 6 of That 
report:

“The couple owned that land, a 
total of 1 1/2 acres. On this one 
and a half acres, the couple—they 
have a son and a daughter who 
occasionally help—produces 18 ton? 
of rice and as a second crop 24 
tons of tomatoes. The produces 
US $30,000. The inputs, apart from 
their labour, cost US $ 6,600....”

hft

6,600 dollars means Rs. 50,000. For 
1 1/2 acres of land, the inputs a:t> 
Rs. 50,000. How can we do that? How 
can we compare with them? The 
yield is 18 tons, which is not a very 
high yield for an input of Rs. 50,000 
on 1 1/2 acres. These figures are 
not comparable at all. These coun
tries have been progressing for a long 
time and we are in the line now. 
We are making headway and have been 
able to achieve success.

In conclusion, may I say, our agri
culture is now entering a new era— 
an era where we can embark anon 
better to scientific land and water use 
planning and also work for an accele
rated advance in production and pro
ductivity. The present average low 
yield in many important crop plants 
is, in my view, one of our important 
assets since the scope for rapid pro
gress is consequently greater. In the 
new era of accelerated growth, we 
should pay equal attention to improv
ing production and to generating more1 
fnwwi» and employment, particularly* 
for those below the poverty line- 
Agriculture has to become a potent 
force for generating more jobs *nd 
income in addition to more and better
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quality food. We shall bend our 
onergles during the coming year to 
achieve this triple goal of agricultural 
growth. Additional jobs and income 
can be generated only through diver
sified cropping patterns, introduction 
of mixed fanning involving appropriate 
combinations of agriculture and ani
mal husbandry and agriculture and 
fisheries. Steps have already been 
taken for launching. Phase II ot 
Operation Flood’ which is expected 
to help 10 million rural milk produc
ing families. We are also planning 
to expand our efforts in the area of 
post-harvest technology so that value- 
added products can be prepared in 
the village itself before the primary 
produce is sent out of the village.

While we are legitimately proud that 
we have build up a substantial grain 
reserve resulting in the total stoppage 
of imports and we are also sharing 
some of our reserves with friendly 
countries, we should not forget the 
fact that large numbers of children, 
women and men still go to bed hun
gry in our country. They do not have 
enough food. So, for providing food 
to these people who cannot get work 
or employment, we have a programme 
which was Initiated this year known 
as Food-for-Work Programme. It has 
been introduced in many States in 
a big way. Some States have taken 
it and they are doing very good work.
So far, in the last year 1.50 lakh ton- 

1 nes of wheat were supplied to those 
States. Very good work hag been 
done in West Bengal, in Orissa and 
in Assam. Some work is being done 
in Bihar, and in Madhya Pradesh, and 
some other States are also catching 
up, coming up and I would submit. 
Sir, that in the coming year.....

shri VASANT SATHX: Maharash
tra has started—

sroryt guRJIT SINGH BARNAI.A: 
Yes, you have it I am inviting all 
of you.

SHRI VASANT SATHE: Maharash
tra has started this long hack. Otter 
States have copied it

SHRI SURJIT SINGH BARN ALA: 
Then, probably you don't know what 
it is. So, for this year 1978-79, for 
the coming year, we are providing 10 
lakhs of tons of wheat free to Use 
States for generating employment for 
these people. This, I would submit, is 
a big achievement again. This food 
goes free from us to the State Gov
ernments and the State Government* 
generate employment by using this 
food.

SHRI VASANT SATHE. For un
employed people. Is it not?

SHRI SURJIT SINGH BARNALA: 
And I may submit for the information 
of the hon Members that whichever 
States wanted this, we have been pro
viding this food-for-work to them in 
the quantity they need.

Now, food, as you all know, is the 
first requirement of man. I woujd, 
therefore, appeal to the hon. Members 
to ensure that politics is kept out of 
food production and that every one* 
of us, irrespective of political affilia
tions, contributes our best to develop
ing a National Food Security System 
That is the need of the day and <t is 
based on improved productivity of 
both plant and animal products, grea
ter stability of production, safe sto
rage and better processing of produce, 
and above all, equitable distribution. 
That is also needed. Now, distribu 
tion, I would submit, in spite of 
efforts is not equitable. There are 
people who do not get enough food, 
as I have mentioned. We are trying 
to have equitable food distribution in 
the country. It is to this task that 
my Ministry and I propose to bend all 
our efforts and energies during the 
coming year. I am very grateful to 
all the hon. Members and also to you, 
Sir.

SHRI VASANT SATHE: Mr. De- 
puty-Speaker, Sir.

MR. DEPUTY-SPEAKER: Wt al
ready had a full discussion for three 
days. (Interruption*) I am very sorry.
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[The Deputy Speaker]
Only, Mr. Qanga Singh, 1 am told, was 
assured that be would bo allowed to 
ask questions. Now, Mr. Ganga Singh 
may ask.

SHRI VASANT SATHE: Sir, I  was 
assured by the Weaker this morning 
about one matter which I wanted to 
raise.

MR. DEPUTY-SPEAKER I am not 
aware of it

SHRI VASANT SATHE: Sir, he had 
said that I could do it at this tune 
when he comes Kindly allow.

• ft  «i«n fa g  ( q t f t)  • * r r * f t a  w -  
wrw A »feft ^
«pnr t o t  r̂gTTT f«F *nft a v  $*t 
•ft unrrcr fipfwnr if vrfr £  tffa:
«FCt* TT jflTCIt | I

v%-

|
aft 5 M t  *  ft a ft  i f t  fn  t  t o t  $ 1 

*n?pfar aft $ 9TTW !̂g*TT
fa  w f t  W?t *J?*r «FT* *  fat* 
«ftr *TTT?r *f ^TTVT *>t 'JTTT1̂  f*IT
mfiwft 1 1 srcgw **rftft #  ftar ter 
f w r i m T l i f t T ^ f T ^ t  fast wr 

TO T | f t  V * #  1b 
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MR. DEPUTY-SPEAKER: That
will do. I think the Minister should 
listen to Mr. Sathe (also, (interrupt 
turns). It i« not proper, if every ' 
Member wants to have a minute now.4 
Only Mr. Sathe will ask the ques
tion. (Interruption*). Nothing will 
go on record, except Mr. Sathe’s re
marks

(Interrupttone) *

Mr. Ganga Singh, you are misusing 
the opportunity given to you. I  am 
sorry. The panel Chairman *ai4 that 
you should be permitted. You asked
8 question*. Even <hen you uttfait to 
*peafe mm*. It will not flftow it i t  
all. We should have some retpeAsK 
bUity in the Boos*. AHxtf y o » «s*- 
ftlqg w>—it is not the way to qrorocfc

a m i *  m, i m



the proceedings of the Bouse. Every 
one at you has spoken. I  am sorry 
Members who have already spoken 
are again getting up* Please—  Mr. 
Ganga Singh, take your seat. (Inter
ruptions) I am addressing those Mem
bers who have already spoken.

SHRI VASANT SATHE (Akola): 
There is an advertisement in the 
“Statesman” of 22nd April about the 
Indian Agricultural Research Insti
tute, wherein they have invited appli* 
cations for admission to the M.Sc. 
and Ph.D. programmes. It has been 
a long-standing grievance of persons 
—students as well as persons on the 
staff of this Institute—that although 
it is an agricultural research institute, 
is amazing that out of 236 faculty 
members, only 35 are Agriculture 
graduates Out of the 15 heads of 
departments, 12 are non-Agriculture 
graduates. And the same is true 
about directors and joint directors.
It is because of the policy—right from 
the beginning, the floodgate was open
ed in this Institute for non-Agricul
ture people of various disciplines. In 
no other faculty is such an inroad 
allowed. Although persons of every 
discipline are available among Agri
culture people, they are not given 
scope, even in the Agricultural Re
search Institute. Where else will 
they go, it persons of the otheir dis
ciplines like M.Sc.s and others are 
allowed to come and dominate in the 
Indian Institute of Agricultural Re
search? I would trequetst the hon. 
Minister to clarify this,

SHRI SURJIT SINGH BARNALA: 
Some questions were raised by my 
hon. friend Shri Ganga Singh. One 
was regarding helps. Perhaps Chow- 
dhry JBalbir Singh who is sitting by 
his tifie, did (not know what hojps 
were: otherwise he would have ob
jected to it.

Hop i« a thing which is used for 
bknAal of beer.

f o r  ftrfr yfehrw  gftft
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This matter came to my notice re
cently when B Minister of Kashmir 
brought it to my notice, because hop 
is being produced in Kashmir valley 
and also in some areas in Himachal 
Pradesh. Hops are being imported 
earlier also perhaps. He told me that 
we should not import hops because 
we are producing them in the coun
try I «m  enquiring into the matter 
as to what quantity |s required after 
the introduction of the new policy....

SHRI VASANT SATHE: Going off 
beer?

SHRI SURJIT SINGH BARNALA:
I  will find out how much hops are 
required and how much we are pro
ducing. Then I  would be able to 
take some decision.

Then, something was said about 
trout fishing. It is a cold water fish. 
There are some hatcheries in Kashmir 
and also in Himachal Pradesh. They 
can very well have some more hat
cheries in the State. I think this is 
a very good fish. They should them
selves think of having more hatche
ries We are willing to give what* 
ever assistance is required from the 
Centre.

Then a question was asked about 
Paakmina sheep. We have imported 
some Karakul sheep from Russia and 
some sheep from Afghanistan also of 
very good quality. Regarding the 
Institute in Kashmir, we are trying 
to improve the quality. But the 
States should also do their part.

AN HON. MEMBER: We want your 
help.

SHRI SURJIT SINGH BARN ALA:
We will give you help, if you need 
it, but not just now.

MR. DEPUTY-SPEAK1R: Hot on 
the floor 'ot the House.

1900 (SA K A ) Agr. *  trrgK
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SHBI SUBJIT SINGH BARNALA: 
Shri Bathe was showing some adver
tisement, which I have not gone 
through. I  do not know what it con
tains. He says IARI have invited ap
plications of those who want to have 
admission in the M.Sc. and Ph.D. 
in agriculture. Though IARI is basi
cally a research institute, it is an 
educational institution also Post
graduate agricultural education is 
given there. They have regular 
classes and they admit B certain num
ber ot students. He was saying there 
are some people who are in the facul
ties. I did not exactly follow what 
he was referring to.

SHRI VASANT SATHE; Even in 
the admission of students, non-agri- 
cultural graduates were encouraged 
to get into this although it is meant 
for agricultural graduates.

SHRI SURJIT SINGH BARNALA: 
For M.Sc. Agriculture classes only a 
graduate who has done B.Sc. Agricul
ture is eligible; nobody else can go 
in for that. Similarly, for Ph.D. in 
Agriculture, only those who have 
done M.Sc. in Agriculture can apply.

MR. DEPUTY-SPEAKER: Unless
he has done botany, he cannot go 
there.

SHRI SURJIT SINGH BARNALA;
I think X have replied to all the 
questions.

MR. DEPUTY-SPEAKER: I  will 
now put all the cut motions to the 
vote of the House.

All the cut motions were put and 
negatived.

MR. DEPUTY-SPEAKER: I will 
now put the Demands to the vote of 
the House.

The question is:

“That the respective sums not 
exceeding the amounts on Revenue 
Account and Capital Account 
shown in the fourth column of the 
Order Paper be granted to the 
President out of the Consolidated 
Fund of India to complete the sums 
necessary to defray the charges 
that will come in course of payment 
during the year ending the 31st 
day of March, 1979, in respect of 
the heads of demands entered in 
the second column thereof against 
Demands Nos. 1 to 10 relating to 
the Ministry of Agriculture and 
Irrigation."

The matoin was adopted.

Dtmmds for Grants, 1978.79 inmfHKt ̂  Iht Ministry of Agriculture and Irrigation

No. of Name of Demand 
Demand

Amount of Demand for 
Grant on account voted by 

the House on 16-3-78

Amount of Demand for Grant 
voted by the Home

I 2 3 4

Revenue Capital Revenue Capital

Rb. Rs. R». Rs.

1 Department of Agriculture 4a,71,000 •• «.i3.54>0°°
s Agriculture 35,78,47/000 97,6s,03,000 i78*a,S7.ooo 488,10,15,000

3 Fttherie,. 5,54,3 > .«» 5,69,44,000 a7,71>57,ooo 38,47,*©,000

4 Animal Hwbaadary aad 
Dairy Development *7*i®*3°»ooo 1,21,04,0*0 85,61,51,000 6,05,93,000



1 RGr-JWn. ctf VAISAKHA *, 1900 (5AJCA) D.G,-Jfin. 37*
Apr. A Irrgn. Home Aflairs

1 a 3 4

5 Forest . . . . 5,72,19,000 63.75.ooo 28,60,95,000 3.«8.75»ooo

6 Department of Food 78,28,54.000 6»3a«77»ooo 391,48,70,000 31,63,83,000

7 Department of Rural 
Development. 48*7,86,000 4,12,91,000 242,39,30,000 20,64,58,000

• Department of Agricultural 
Researh and Education . 3,13,000 10,58,000

9 Payment* to Indian Council 
of Agricultural Research. i J »99»95»ooo 59.99.75.000

10 Department of Irrigation . 4.* 9>94.ooo >.45.»5.ooo 27,99,67,000 7,25,78,000

DEMANDS FOR GRANTS, 1978- 79—  
contd.

cut motions they would, like to move. 
Motion moved:

M in is tr y  of Home  A ffairs 

MR. DEFUTY-SPEAKER: The 
House will now take up discussion 
and voting on Demand Nos. 47 to 
57 relating to the Ministry of 
Home Affairs, for which eight hours 
have been allotted.

Hon. Members whose cut motions 
to the Demands for Grants have been 
circulated may, if they desire to 
move their cut motions, send their 
slips to the Table within 15 minutes 
indicating the serial numbers of the

“That the respective sums not 
exceeding the amounts on Revenue 
Account and Capital Account 
shown in the fourth column of the 
Order Paper be granted to the 
President to complete the sums 
which will come in course of pay
ment during the year ending the 
31st day of March, 1979, in respect 
of the heads of demands entered 
in the second column thereof 
against Demand Nos. 47 to 57 re
lating to the Ministry of Home 
Affairs.”

Dtnunds fo r Grants, 1978-79 »« rtsput 0/ Home Affairs submitted to the vote o f

t
No. of Name of Demand 
Demand

Amount of Demand for Grant Amount of Demand for Grant 
on account voted by the submitted to the vote 

House on 16-3-1978 of the House

1 a 3 * 4

Revenue
Ra.

Capital Revenue Capital 
Rs. R*. R*.

47 Ministry of Home Aflkirs 41*0,000 0,07,00,000

48 Cabinet . . . ai,39.000 1,06,98,000

49 Department or Personnel 
and Administrative 
Reforms . . 1,23,80,000 6,19,02,000

30 M ice  . 96,43,**,000 1,21,67,000 i8t, i9,73,ooo 6,08,3*0*0


